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LEGISLATIVE ASSEMBLY
Tuesday, 10th August, '19&3.'

in t il House at
The Assembly met in the Assembly Chamber of the Council Hou
Eleve: of the Cl%ck, Mr. President (The Honourable Bir Abdur Rahim) in the

Chair.

STARRED QUESTIONS AND ANSWERS. .
Dr. P. N. Banerjea (Calcutta Suburbs: Non-Muhammadan Urban) : Sir the
Leaders of Parties have agreed that the questions set down for today may be

t off till Thursday or Friday.
P Sir Henry Richardson (Nominated Non-Official) : We are agreeable only

for Thursday and not for Friday.
Mr, Pragdent (The Honourgble Bir Abdur Rahim): Have all these Honour-
able Members who have got questions to ask agreed? ‘
Dr. P, N. Banerjea: Yes, Sir.” We are also agreeable for Thur?day. .
Mr. President (The Honourable Sir Abdur Rahim): Then, today's questions
will be put down for Thursday.
7262*—298*,

MOTIONS FOR ADJOURNMENT.

Loss or LiFre DUE 10 FLOODS IN AJMERE. _

Mr. T. T. Krishnamachari (Tanjore cum Trichinopoly: . Non-Muhammadan
Rural) : Sir, may I ask what has happened to the Motion for Adjournment
which I gave notice of yesterday regarding loss of life in Ajmere and the Gov-
ernment deliberately withholding information on this matter?

Mr. President (The Honourable Sir Abdur Rahim) : T read in the newspapers
something about loss of life caused somewhere in Ajmere by the floods.

Mr, T. T. Krishnamachari: Yes, 8ir, my motion relates to the same.

Mr. President (The Honourable Sir Abdur Rahim) : A communiqué waé
issued on the subject by the Government. '

-Mr, T. T. Krishnamachari: The question that I want to raise is we want -
information for one thing and secondly, the telegram reporting huge loss of
life is dated 1st August and the first time we heard about it in Delhi was only
yesterday.

Mr. President (The Honourable Sir Abdur Rahim) : Evidently the Honour-
sble Member did not read the communiqué, ' ,

Mr. N. M. Joshi (Nominated Non-Official): The contention of the Honour-
able Member is that the telegram was deliberately withheld, or it was delayed.
That is the point.

Mr, President (The Honourable Sir Abdur Rahim) : ! The communiqué was
dated 5th August. N

Mr. T. T. Krishnamachari: The loss of life involved was 8,000.

Mr. President (The Honourable Sir Abdur Rahim) : This was published on
7th August. y . .

Mr. T. T. Krishnamachari: We saw it only after the House met yesterda .

_H.L:ﬁPdemt (The Honourable Sir AbduryRahim : The mot.ionyis wholfy
unjustified.

RAm BY THE DELE! PoLIoE oN THE PREMISES OF THE Hiyppsran T';Iy A

_Mr. President (The Honourable Sir Abdur Rahim) : The next motio:E for
adjournment i8 also by Mr. Krishnamachari. He wishes by this motion to
discuss a definite matter of urgent public importance, namely the raid mads by

papers, the Hindustan Times and the Hindustan. -
Is it alleged that these papers have been singled out for this kind of action?

tFor these questions and answers, sse pages 635—58 of thege Debates.
' ( 676 ) A
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Mr. T. T. Krishnamachari: These two papers have been singled out and the
erder was sprung upon them yesterday morning asking them not to iscue their
paper without the permission of the Chief Commissioner.

" Mx. President (The Honourable Sir Abdur Rahim): 1 should like to know
what . are the facts.

The Honourable 8ir Reginald Maxwell (Home Member): I submit that
action was taken by the Police under their ordinary powers. They have availed
themselves of their powers of search and of satisfying themselves. Under the
Defence of India Rules, they are endowed with full powers of search and full

Kwers of satisfying themselves whether any action under the Defence of
dia Rule: is necessary.

Mr. President '(The Honourable Sir Abdur Rahim): Have the Police tuken
suczh action in other cases?

» The Honourable Sir Reginald Maxwell: In most other cases,- orders have
been passed at once under the Defence of India Rules. But in this case, they
used their powers of preliminary investigation before passing such orders. It
appears they made the search and examined the copies of the Hindustan Times
which had already been printed and they satisfied themselves that the copies
were fit for publication and they returned them to the Hindustan Times and
the edition, as every one knows, has appeared this morning.

Mr. T. T. Krishnamachari: As the sequal has shown, it was altogether an

unwarranted intrusion on the premises and I do not think there was any justi-
fication for that. .

Mr. President (The Homnourable Sir Abdur Rahim): It is not possible for
this House to review the action of the Police in each case when they take action
under some law or other. It is not for this House to say whether that action
was justified or not. I rule the motion out of order.

MOTION RE THE FOOD SITUATION—concld.

Mr. President (The Honourable Sir Abdur Rahim): The House will now
resume further consideration of the motion relating to Food situation in India.

Mr. Nabi Baksh Illahi Baksh Bhutto (Sind: Muhammadan Rural): 8ir, 1
have very attentively listened to the polished and chiselled apologia that my
Honourable friend the Food Member made yesterday. In the last Session too
I beard with the same attention the whole debate on the food situation. I am
not a pessimist but with all my efforts T am sorry to confess I did not find even
a dim and flickering ray of hope. I am as a matter of fact surprised that there
i8 no revolution already. We are sitting on the mouth of a voleano and instead
of trying to save ourselves we are discussing without thinking that it may burss
at any time. Is this the time for discussion? We want action, strong action.
But I can assure the House that as far'ss these Treasury Benches are concerned
there iz no hope of any action. Famine is the traditional accompaniment of
war, and although we have much advanced in the science of killing each other,
yet we have not been able to save ourselves from famine. Willingly or un-
willingly India is at war and therefore it must undergo all its hardships. Gov-
emment knew it very well but they sat with folded hands and calmly waited
for the fall of Burma. After the fall of Burma, Government started with their
owual propaganda; we were told that there was no scarcity of food grains.
Then came the control sand with its advent food grains made their exit and
found place in the black market. Then we heard of ‘‘de-control’’, a Food De-
partment, and finally of a Food Conference in purdah. 8ir, this is the brief
story of our food situation. I have no intention of repeating all that has been
said again and again on the floor of this House; I have stood to point out the
futility and uselessness of the whole debate. All of it is & mere farce; there
is no intention of solving the problem. 8ir, the Central Government is impotent,
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it has no power of action. In comparison with the Provincial Governments
who derive their power from the Government of India Act, 1985, the Central
Government is an item from an old curio shop. Like Don Quixote, Government
try to kill this giant of food scarcity, and perhaps they do derive some quixotic
satisfaction out of their atteinpts, but I am sorry the results of their attempts
have beea exactly the same that were achieved by Don Quixote. The other day
I read in the papers that in the course of a single day as many as 27 dead bodies
were removed from the pavements of Caleutta.  All these unfortunate persons
had died of starvation. People are divorcing their wives because they cannot
maintaia them and some of them are even selling the women to get a meal.
May 1 ask what contribution these knighi-errants of our Food Department have
made to relieve the sufferings of these people.

We have heard too much of the ‘‘Grow More Food'' campaign. At least I
have never understood this campaign. Do Government think that the readers
of the Statesman and the Times of India grow food? Will the advertisements
published in English and vernacular papers induce the farmer to grow more
food? Can he read? Is he not already trying to grow as much as he can?
If Government reully want to encourage the farmer to grow more food they
will have to give him more facilities. But Government are doing exactly the
opposite. Sir, in my own province, 8ind, against the wishes of the public and
the Assembly the Government have enhanced land assessment without im-
posing any upper limit. This will cripple not only the big zamindars but even
the small khatedars who will be nowhere. Is this the encouragement to grow
more food? Do you expcet cheap food by these means. Again, due to the
floods of last year even the seed is not available in my province, and large tracts
of land are uncultivated simply because Government do not care to provide more
waver. My own seed of the value of thousands of rupees was taken by Gov-
ernment at the controlled rates. The result was that for my own lands I could
not get good seed at the control price and so I had to use inferior seed which
too T got with great difficulty. And this is not all. They bought it at the rate
of Rs. 4 per maund and nearly a week after increased. the rate to Rs. 5/8/- per
maund, so that in reselling that seed Government made a profit of Rs. 1/8 per
maund. Who is on the losing side? The zamindar who sold at the rate of
Ks. 4 and the consumer who bought at the rate of Rs. 5/8. 8ir, this is how
Government are filling their coffers while the people are starving. Only the
otner day T read a statement by the President of the Indian Merchants’
Chamber in which he says that the Sind Government have made a profit of
Rs. 60 lakhs in grain transactions. Sir, mine is & surplus province but in the
same paper I read that even in Bengal where the food situation ix most critical
Government are buying wheat at the rate of Rs. 12 per maund and selling atta
to the public at between Rs. 20 and Rs. 24 pér maund. In Assam I understand
?ear]y two crore acres of lanq are available. for cultivatjon and so far the Assam

jovernment have done nothing to get this land cultivated. Sir, nothing can
be done until ‘the Provincial Governments are brought under control and ‘the
Fogd Department is centralised. The most obvious and the first available
remedy for the shortage of any commodity is to get it from the places where
it is available in plenty. For the present shortage of food grains in India th
obvious remedy is that firstly all the surplus provinces shoulg be coni;z-ollelél 3
tl«t‘cglt:lliy; wl:_eat fro:in Australia and rice from South America should be impor:eta
piizpose, primary duty of the Government of India to release shipping for the

zamindari wheat is grown, but Government have caiculated that 1,800 acres »f
excess of the actual acreage. The greatest
a2
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[Mr. Nabi Baksh Illahi Baksh Bhutto.]
fun arises from ‘the fact that at the rate of 8 maunds per acre Government

want me to supply them 5,400 maunds of wheat while my own actual output
of wheat is only 8,241 maunds. S

Sir, thege Axis prisoners are also a burden; it seems very unjust to maintain
and feed thousands of them, while they feel it degrading to work along with

Indians. Why not send these prisoners to Australia, Canada or to South Africa,
the country of super-humans?

It is & futile argument on the part of the authorities that there is no shortage
of foodstuffs in the country. Government members are constantly harping on
this old note which has lost all its charm and I must congratulate the Honour-
able Food Member on his rather frank admission of the facts. We must not
forget that even the 2 per cent. shortage means that 8 million people must
starve. Bir, I suggest to Government to appoint a joint committee of both
‘Houses with the Honourable the Food Member as its President. Let this body

‘ be the final authority in matters of food. But are Government really strong

enough to do it? I very much doubt the strength of the Central Government
and I would like to request them not to pose as a matador if they cannot take
‘the bull by the horns. They should leave the arena and make way for others.

Sir, I know I have adopted a line which is rather different from the trend
of the Hgnourable Members’ speeches which preceded mine. "‘While they have
accused Government of a weak policy and inaction I attribute their failure to
their weakness and impotence. I have no intention of inflicting a long speech
on the House but with your permission, Sir, I shall quote some passages from
the Honourable the Food Member’s speech in support of my case. He says :

““But as soon as free trade was declared in the eastern zone obstructions of every kind
were placed in its way. I have before me a list of over 60 cases reported from time to
time and we have not yet been able to complete the investigation of these cases. But the
nature of the allegations are as follows : Stocks purchased were seized, a percentage of all
purchases was ordered to be surrendered and in some cases at a much lower price than
purchase prices, stockists were ordered to close godowns, traders were warned not to sell,

station masters were asked torefuse wagons, carters and carriers were stopped from assisting
movements aud exports were banned by peremptory orders.”

At another place the Honourable the Food Member says:
¢ . the surplus provinces probably with reasons of their own do not accept any

‘otlm: ;nrphu figure than their own. Secondly, the purchasing organization is not at the

"disposal of the Central Government; the procurement plan does not function and supplies
are not available according to programme.’’

Now, Sir, while the Honourable the Home Member finds ample powers to
do all he likes; the Food Member, whether it is Sarker or Azizul Huque, never
finds any-power with him. As my Honourable friend, Mr. Krishnamachari, said
yesterday, the Government have ample powers to suppress the liberties of the
people, but have no power to feed them.

Sir, this is the greatest hoax of all times. While one part of this Gov-
ernment acts like a dictator the other finds itself in a helpless position.

Sir, the impotence of the Government of India is self-imposed. If they
went they can assume power to deal with the situation.

As I said before, although I think that this debate is useless and futile, it
will at least serve one purpose. Those who are really responsible for the situa-
tion will know the temper of this House and of the masses whom this House
‘represents. The Government of India, and the British Government too, should
not forget the lessons of the French Revolution. It is not too late, but even
now if they are not ready to handle the situation correctly the responsibility
of the consequences will be theirs. A hungry mob is the most dangerous
thing.

And, Sir, in the end I must assure the Honourable the Food Member '
that although in this part of the House we thoroughly appreciate the aspirs-
"tions of the Honourable Member’s heart, yet we have not closed our eyes to
the fact that he has but ‘‘poor means for those desires’’. Though his burning
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veal may ‘‘feed the fires of Home, through night and day,”” yet it is not
capable of feeding even a single person out of the thousands who are daily
starving! -

-Maulvi Muhammad Abdul Ghani (Tirbut Division: Muhammadan): On .a
point of order. Sir, I deserve the protection of the Chair simply because 1 had
no knowledge of the arrangement come to by the House that the questions
should be postponed. I reached the House only & few ‘minutes late. My car
got punctured and I was unavoidubly held up.

Mr. President (The Honourable Sir Abdur Rahim): I cannot help it. The
Honourable Member wasg uot in his seat when his name was called. As a matter
of fact, the Honourable Member's party requested that questions for today
should stand over and he also should have known that.

Mr. P. J. Grifiths (Assam: European): Mr. President. Let me begin by
confessing that never in this Assembly have I felt as much difficulty and as
much hesitation as I feel today in rising to speak on the subject of food. And
I feel this difficulty and hesitation because there are so many things which
could rightly and properly be 'said, things which indeed, the interests of truth
and justice demand should be said and yet which in practice are better left
unsaid, because they would not contribute here and now to-the solution of the
urgent problem that lies before us. It would be easy to point out the many
things which have not been done, or the things which have been done too
late, or the things which have been done without sufficient firmness.and resolu-
tion, but it is not so easy to point out those things in such a way as not to
undermine public confidence still further and so aggravate the evil which we
are seeking to cure. Nor is it so easy at this late stage to say exactly what
should be done to put right the omissions and the errors of the past. And I
suppose it was because of this difficulty that the Houourable the Food Member
in his speech, which, with great respect, I must characterize as disappointingly
unconstructive, concentrated almost entirely on the past and told us little
or nothing about his plans for the future.

He told us of hLig difficulties. He said in effect thal action had been
hampered by non-co-operating tendencies on the part of certain provinces, but
he gave us no indication as to how he proposed to surmount those difficulties. I.
have known the Honourable the Food Member fot many years and I know that
he is not a defeatist, I know that he is a man capable of fighting difficulties,
but we in this House are entitled to be told what are Government’s plans for
overcoming the difficulties which up to now have prevented them from handling
the food situation with the maximum possible efficiency. And I expected to
hear, I hoped to hear, from my Honourable friend in his speech some account
of what he proposed to do to overcome these difficulties which have cropped up.
It is essential in & matter of this kind that the public should be given con-
fidence. And if the public is to be given confidence, my Honourable friend
must in his reply give the public the impression that there is somebody at the
helm- of affairs.

1f we are to judge fairly regarding Government’s performance in the matter
of food, we must begin by estimating the magnitude of the task and perhaps,
the easiest starting point is to compare the organization which exists in this
sountry with that which was set up in Britain to deal with the problem there,
a problem different in charecter but certainly no more difficult than that here.
At the outset of the war, the Ministry of Food consisted of a staff of 33.000
persons. The plans in the main had been prepared for three years,
most of the staff, had been trained and practically all of that staff
were in their chairs five days before the outbreak of the war. The staff con-
sisted of a few civil servants who had been able to draw upon the personnel of
the trade and to supplement their own knowledge and experience with the
more intimate knowledge of food and the distribution of food which only those
in the trade were able to supply. The Ministry of Food, therefore, found
itself in a very strong position on the outbreak of the war. 4
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Let us try and compare that now with things in this country. Let us begin
by saying quite frankly that Government was slow, incredibly slow in getting
oft the mark and that slowness persisted even after they had been warned both
inside this House and outside it of the seriousness of the situation which both
approaching. Let me remind them that as far back as September last year
I told them that ‘‘there is a very widespread feeling in this country that Gov-
ernment are not tackling this problem with sufficient earnestness’, and then
I went on to say ‘‘that we feel that Government are too much inclined to
sit back and to say: it is a very -difficult problem; what can we do?’’ Even,
that warning, which was based on an accurate diagnosis of facts as they then
were, did not produce the required effect and so we find that 9 months later
there is still uncertainty about the future, 9 months later we still have not had
one sole Member of the Viceroy’s Council placed in wholetime charge of India’s.
most ithportant problem. For all these things it is impossible to acquit the
Government of India of blame. ' .

But having said that, let me turn to the other side of the picture and let
us see how the difficulties of the Government of India were infinitely greater,
infinitely more complicated shan those which had to be faced by the Ministry
of Food in Britain or by other food authorities in other parts of the world—
and it seems to me that the difficulties of the Government of India were in the
main three.

In the first place the Ministry of Food had behind it the backing of the
whole people of the country, because the people of Britain wanted to win
the war. Thanks to circumstances which we need not discuss today, the Food
Department in this country has never found itself in the position in which it
could rely on the 100 per cent. backing of all sections of the community, and
when therefore we condemn the Government of India for their sins of omission,
it is, I think, only right to bear that in mind. I know that some of my
friends, who are obsessed ‘with political considerations, will start arguing as to
whose fault that is. I am not concerned with that question today. 1 am con-
cerned with food, and I ¢ay that whatever the reasons may be, the Food
Department in this country has suffered from not being able to rely upon the
100 per cent. backing of the people of this country.

8ir Muhammad Yamin Khan (Agra Division: Muhammadan Rural): Not even
95 per cent? ‘

Mr. P. J. Griffiths: 1 do not know. 1 have not the figures of Moslem League
membership with me.

I turn, then 8ir, to the second difficulty which the Government of India
had to face, and that is what I must with great respect describe as the obstinacy
and the selfishness of certain great provinces. I will quote an example but fol-
lowing the example of the Honourable the Food Member, I will not mention
provinces by name. 1 will quote the example of a great province Wwhich had
during the past twelve months, one million tons of rice more than its normal
yield but which nevertheless either refused or failed to send even 200,000 tons of
that excess to help Calcutta in its time of distress. I could go on to give other
instances of a similar kind, but the fact that I want to urge is that we in this
country, at the moment, are suffering from the growth of a very dangerous
spirit of provincia] separatism. We are suffering from economic nationalism
reduced to its narrowest and therefore most dangerous terms.
As regards the value of economic nationalism for a large unit,
there may be room for difference of thought, but no man can
contemplate  with  equanimity = the possibility  that  this country
might be split up into large numbers of separate economic units, each of which
would be sublimely indifferent to the welfare of the rest. 8o, I say again,
when we.judge the Government of India and criticise them for what they have
or have not done, let us bear in mind this tremendous difficulty. I shall have
a little more to say later as to why I think the Central Government could and
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should have taken much stronger action than it did against certain provinces.
But whatever be our views on that point, do' not let us forget the existence of
this difficulty, a difficulty, whicly has mugnified beyond conception the task
wéiqh}hﬂd to be faced by the Honourable the Food Member and his permanent
officials. .

Then I come to the third difficulty, and here I speak with & good deal of
hesitation because what I have to say may sound like an impertinence coming
from a non-Indian; but I can assure this House that 1 say it in no impertinené
or arrogant spirit, but that I mean it as a genuine contribution to this debate.
It does seem to me that one of our greatest difficulties in handling the food
situation at present is that we have not yet sufficiently developed a civic con-
science or sense of social responsibility amongst us. I am not suggesting that
in other countries, because this conscience is strong, because the sense of social
responsibility is strong, that therefore there are no offenders. Of course there
are offenders in every country, but in my own country, for example, when
people commite offences against the food laws the whole force of public opiniom
s against them. There is no feeling that they have done something clever,
there is rather the feeling that they have done something disgraceful, and the
entire force of public opinion is brought to bear upon them to make their lives
uncomfortable. 1 do want to suggest that if we in this country are to achieve
cohesion, if we are to achieve progress and prosperity, we have to develop
that same kind of public opinion which will so fashion people's thoughts that
the mun who breaks the food laws, the man who offends against social welfare,
is trented more or less ur an outeast,

An Honourable Member: A leper!
Mr, P. J. Grifiths: [ would treat lepers far better.

In assessing the work done by the Government of India we must bear in
mind the difficulty which at present exists because that kind of public opinion

hus not yet been sufficiently developed.

Sardar Sant Singh (West Punjab: Sikh:) Not forgetting to-consider the
responsibility of Ministers and officers of the Government.

Mr. President (The Honourable Sir Abdur Rahim): Order, order.
Mr. P. J. Grifiths: [ am forgetting nothing, but I am omitting many things

because they are not relevant to the present debate.

1o the licht of these difficulties, how are we to judge the policy and the
alleged, vacillations of the Government of India, and in_particular what.ha_ve we
t~ suy regurding the swift change over from the basic plan to the poliey of
frac trude some weeks ago? [ am not going to discuss the basic plan itself in
detail; bout | will simply say this, that it is true that in some respects the
plan was unsound, that it under-estimmted the difficulties, that it under-esti-
mmated the obstinacy of provinces, and that it was of necessity based on figurcs
of doubtful validity. 1t is easy enough to suy.all that, but that does not alter
the fuct that the busie plan did succeed in moving one million tons of wheat
at a time when that movement was essentjnl. It is quite true that the hasic
plan fuiled when it cume tc deal with Bengal. It failed to a great extent in
dealing with the rice situation. But, at any rate, it did very much to euse
the esituation as regards wheat, and I think we should be wrong and unfair
if we turned down that basic plan as something which never ought to have
been thought of. 1t was a plan which had to be improvised; it was a plan
which to some extent worked; and it was a plan which, with all its faults,
lessened the disaster which afterwards overtook us.

And then what of the change for which Government have been charged with
vacillation—the change from the basic plan to the policy of free trade? I
would ask Honournble Mermbers to cast their minds back to what the position
was in Calcutta when that change took place. I would remind them that thers
was a time when Caleutts had only a few hours food. That sounds like a
rhetorical exaggeration, but as it so happened I was living at that time with
the District Magistrate of one of the industrial areas outside Calcutta, sand 1

/
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bave never seen a man more weighed down with anxiety, then when that officer
eam into my room and said - ‘‘There is enough food in this town for tomorrow:
but there is none for the day ufter, and unlesg fresh supplies arrive tomorrow I
cannot conceive what we are going to do’’. That was the position that the
Government of India had to face. . Does anybody believe that because they had
laid down a basic plan they should have adhered obstipately to that plan? Does
any body think that they should ‘have said: “Caﬁutta is on the verge of
starvatic.  We know that Caleutts is the centre of India’s war effort. We
know that in a few months Calcutta will have to be the base for the attuck
on Burma. We know these things. We know that Calcutta is near starva-
ticn, but we have in our wisdom laid down the basic food plan and so we
must stand by it.”’ What would this House have had to say if the Government
had taken up that attitude of obstinacy. I say without hesitation that what-
ever the basic plan may or may not have achieved, the change at that time
from the basic plan to the policy of free trade was the path af wisdom and
the path of statesmanship, and I for one will be no party to any condemnation
of the Government for that particular action. '

But let me pass on-quickly, for like my Honourable friend, the Food Mem-
ber, T have so far spoken only about the past I want briefly to speak sbout the
tuture, and I want to put before this House my views as to what practical
action is required to be taken. I would classify that action under four heads:

Firstly, rationing of urban areas all over this country:

Secondly, a drive for food stocks, similar to the drive which has just been
vndertaken in Calcutta and Howrsh:

Thirdly, very much stronger action against offenders; and,

Fourthly, a very much stronger line with those Provincial Governments
which will not play.

I am not going to stop to speak in detail about rationing, but I will just
say this: that the need for rationing does not simply arise because of shortage.
Now I am not going to discuss that question as to whether there is or is not
rhortage. That seems very academie, and, at any rate, as a former District
Officer I know the exact worth of the Government figures of the production of
rice or other crops. 8o, passing over the question of shortage, it seems to me
that in war time there is a feeling of uncertainty in the air and that feeling
make some people lay up stocks and that in its turn means that other people
have to starve. ‘The only conceivable way of preventing that unequal distribu-
tion, that unequal sharing of the burden, is by rationing wherever possible, and
1 have not the least doubt in my mind that rationing is necessary in every
town in this country.

Dr. P. N, Banerjes (Calcutta Suburbs: Non-Muhammadan Urban): Provi-
ded you are able to secure efficiency and honesty.

Mr. P. J. Grifiths: Of course; I admit the difficulty. Rationing is neces-
sary in every town in this country, and I believe the Central Government has
that in mind. But what we in this Group want to know is how far their
plang have advanced, how far thev have secured the agreement of the Provin-
cial Governments, how they propose to bring pressure to bear upon those
Governments which will not agree, how far the staff has been selected in the
various parts of India for this job, how far arrangements have progressed for
training that staff, and how far the forms have been printed. These are all
big jobs, jdos that take time, and we want to be assured that the plans for
them are at an advanced stage. I do hope that in his repiy the Honourable
Member will tell us something about this, and I hope still more that this will
i:&t be another case of leaving preparations and arrangements until # is too

e.

I come to'the secpnd point, the; repetition all over India of the kind of
food drive which has just taken place in Calcutta and Howrah. I happened to
be living in Howrah during the two days when that drive was -taking place,
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and. I see every reason to believe that it is going to be a great -success snd
that it received s measure of public co-operation far beyond what had been
expected. I myself believe that when the results of that drive are made known
we shall see that it has made a very real contribution to the actual food
problem.*, A word in passing, about the Government of Bengal. A lot has

been said in this House about and against the Government of Bengsl, but I’

think it is very important to distinguish between the present Government and
its predecessors. Whereas its predecessors confined their efforts to recrimina-
tion and abuse, the present Government has seriously got down to the job
and it is at least making an effort. Let us bear this in mind when we talk,

sometimes rather lightly, about the Government of Bengal.

Then I come to the third necessity,—the need for the strongest possible
action against hourders and offenders against food laws. I must say that in
this matter the Government of India and the Provincial Governments have
made themselves a laughing stock. Serious offences huve met with fines of
Rs. 10 or 15. Does my Honourable friend, the Food Member, know how these
things are dealt with in Chungking? Does he know that on the 4th anniver-
sary of the ‘‘National Mobilisation of the Spirit Day’’ 16 prosperous merchants
ang traders who had offended against the food lgws were paraded thfough the
public streets, with words of ignominy and gontempt written upon them?
They were exposed to the well deserved contempt of the¢ entire population. Is
it not time that something real, something drastic was done in this country
to deal with those evil men who are making their own profit at the expense
of the millions? Are we going: for ever to stay tender hearted while people
die? Surely, it is time that the Centrnl Government and the Provincial
Governments realised that responsibility rests heavily on them for seeing that
stern action is taken by magistrates against those who are convicted of offences
against food and similar laws.

Then I pass on finally, Sir, to the need for very much stronger action with
regard to those Provincial Governments which will not play. It is no use at
this stage in the war for my Honourable friend, the Food Member, to come
here and say ‘‘there is provincial autonomy, we are helpless, what can we do?"’
Dealings between the Central Government and the Provincial Governments
are bilateral and not unilateral. It is not a question of the Central Govern-
ment alone wanting things from the Provincial Governments. The Provineial
Governments too want help, want support, want aid in many’ directions from
the Central Government, and the Central Government, if it is deterniined, hus
through these indirect methods, endless ways of bringing pressure to bear
upon the provinces. 1 will not develop this theme further, except to say that
the greatest obstinacy has been shown in some of those provinces which are
at present governed under section 93.

Dr. P. N. Banerjea: They are under the complete control.

Mr. President (The Honourable Sir Abdur Rahim): The -Honourable
Member’s time is up.

Mr. P. J, Grifiths: I am just finishing, Sir. When you analyse the posi-
tion, the main factor is psychological. If.once the people of this country ure
made to feel that the Government of India is resolute and determined, the
situation will begin to respond, but at present no such feeling exists in this
country at all. The feeling in the country is that there is nobody nt the
helm of affairs, that the Government of Tndia is weak and spineless.” I do not
share that gloomy view. I know that there are on those Front Benches ‘st
least some Honourable Members who have courage and determination, sand
I know that my Honourable friend, the Food Member, is amongst them. I
tell them now, if they will be resolute and firm, their plans may miscurry,
they may make errors of judgment, but they will have the cébuntry behind
them in spite of that. But if they are irresolute and hesitate to take
decisive action in time, then they will meet with nothing 'but condemnation
at the bar of history. T.et them see to it, while there is still time.
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The Homourable Sir Edward Benthall (Member for Railways and War
Transport): I listered all day yesterday to the speeches made in the House
*and, rather to my surprise, heard no complaint that transport failures were
at the root of the food situation. There might appear therefore t-Q"be very
little reason for me to intervene in the debate. On the other hand; several
speakers seemed to be under the ‘mpression -that, while Bengal und other
parts of the country were starving, the Government of India were doing
nothing to move food to the afflicted areas.. My Honourable .frnend, the
Leader of the European Group, accused the Government of India of fiddling
with legislation while the food problem was burning. The Deputy President
of the House described the position as absolutely hopeless, in itself an abso-
lutely hopeless attitude to the problem. Mr. Krishnamachari called for
action but was not content to put his trust in Government nor, so far as T
could understand, in providence. But the speech which seemed to ‘me to
strike the right note was that of Mr. Joshi, whose theme was the wise one,
namely, that the magnitude of the deficit is not such that it cannot ‘qe over-
come by efficient manpgement. This morning Mr. Bhutto in his quiet way
and Mr. Griffiths with his brilliant oratory stressed the need for action. I
will try to meet these points briefly in so far as they refer to the movemegnt
of foodstuffs. :

Leaving aside the long term programme and the various political points
upon which Mr. Griffiths touched and with which my Honourable colleague
will doubtless deal, what are the remedial measures which have b:en teken
by the Government to move foodstuffs to the distressed areas? It is the
immediate relief of those areas which is agitating the minds of so many people
in this House and in the country in general, and I want to tell the House a
few facts about the position in order, if 1 may say so, to give the House and
the peopie most concerned something to bite on. und to assure the House and
the public that, in spite of all that is being said about Government, you can
put your trust in them. They are not either wenk or spineless.

The food situation will not 'be saved, as Sir Abdul Halim Ghuznavi sug-
gested yesterduy, by a five-day debate. It will be saved. ns Mr. Joshi says,
by action—action within the next ¢ or 8 weeks in noving surpluses which
exist in surplus provinces to the deficit arens.

The Food Departinent, in conjunction with the Governments of Sind und
the Punjab, have acquired a very considerable quantity of food grains and
they continue their purchases. When I was receutiy in Lahore, the represen-
tatives of the Punjab were complaining that these purchases were so heuvy
that the storage wus full and that it was imperative that the Railways
should move more grain more rapidly in order that roomi might he made for
further purchases. We have indeed loaded some 18,000 wagons or a quarter
of s million tons more food grains on the North Western Railway in the first
seven months of 1943 than in the corresponding period of last year. That
is not enough. The successful solution of this problem depends upon the close
‘co-operation of the five Government organisations concerned, the Food De-
partment of the Government of India, the Government of the surplus province,
the Government of the receiving province,  the priorities organisation of the
War Transport Department and the Railway Administrations. Unless all
these departments play their part, there will be hitches but I am glad to
be able to assure you that within recent weeks considerable progress has been
miade in co-ordinating the work of these different agencies. That is the main
funetion and immediate care of the Food Department.

The result of such co-operation is demonstrated by the situation in
Bombay today. Six months ago, the position there was desperate but the
Government of Bombay, in collaboration with the Central Government and
other Provincial Governments, set about their problem with a will. Food
grains were bought. Special trains were arranged to rush immediate stocks
to Bombay to meet the emergency, a rationing system was introduced and
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today I understand that, although the rice stocks of Bombay are somewhat
short, there is an ample supply of millets and wheat and there is no general
anxiety. 8o far as I can see, there should be no difficulty in moving to
Bombuy the quantity of food stuffs scheduled under the revised plan. The
relatively satisfactory position in Bombay demonstrates what can be done if
the situation is grasped (An Honourable Member: ‘‘and full co-operagion
given'’) and full co-operation given.

The movement by rail of food grains from the Punjab to Madras,
Travancore and Cochin with its immense haul is not an easy matter. I do
not disguise the. fact that our movement programme via New Delhi and
Balharshah to South India fell short of its objective owing to railway opera-
tional difficulties but it is satisfactory to observe that at the end of July we
had succeeded in working up to an average of 105.5 wagons per day agsinst
110 wagons of wheat and other focd grains scheduled to move via New Delhi
for that direction. The revised food plan reduces the demands on this route:
which should make, available a greater capacity for movemeut in the direc-
tion of Bombay. Food grains for Travancore and Cochin are moving, and
must move via Karachi and, although I have to hand no up to date figures
of the quantities which are moving, I have no reason to suppose that the

plan is not operating effectively. 4

But the province which is causing the most anxiety to this House is
Bengal. In the last three weeks of July, we despatched from the Punjab in
the direction of Bengal an average of 86 wagons of wheat and 80 wagons of
other grains every day. The Bengal Government’s own figures show that
nearly 24 million pounds of rice, paddy and wheat were imported daily into
Caleutta in July and the population of Greater Calcutta and Howrah is some
2:48 millions. More could have 'been sent fromm the Punjab if arrangements
could have been made to receive it but it is no use consigning grain .to
terminal stations if it cannot be handled. We have already suffered from
traffic blocks owing to that reason. The plan which my Honourable Colleague,
the Food Member, mentioned provided for the despatch of:120 wagons a day
of different foodgraing to the Calcutta area and these should bhe booked to
the following stations to the following maximum limits:—

Wagons. Wagons
Howrah . . . . . . 85 Ultadanga 7
Ramkristopore Flour Mills Siding . .20 Kantapukur 15
Ramkristopore Goods Sheds N . 18

If more wugons were received in any station on s given day, waste of
transport would take place and there would be no improvement in the food
situation. The problem therefore is cne of business and transport organisa-
tion, of correctly correlating despatches to unleading stations, of ensuring
that the documents are received in time and in order and of efficient handling
at the receiving end. To assist an even flow of wagons to the Calcutta area
and its distribution to the statiops which I have mentioned, the possibility
of organising a regulating station at Moghulserai is under active examination
but there are complications to be overcome.

The House will want to know what is moving into Calcutta since the floods
interfered with transport. The answer is that priority arrangements have been
made to move 90 wagons of food grains coming from the East Indian Rail-
way every day (actually the average between July 29th and August 2nd was
106) and 60 wagons of foodstuffs of other kinds. slso emanating from the
Fast Indian Railway, while 40 wagons of foodgrains are reported to be flowing
in over the Bengal Nagpur Railway. :

If, thereforé, we are able to keep up our programme of 190 wagons of
food grains and foodstuffs per day to Calcutts and beyond by these routes,
this will represent some 8 million pounds of food or enough to give adequate
nutrition on a full diet of 24 lbs. & day to more than 8 million people and
this takes no account of the foodstuffs which arise in Bengal itself. As I
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mentioned previously, the population of greater Calcutta and Howrah is 2§
million and *o give the population 1 and 1/3 pounds of food grains a day,
apart from other foods, would require some 75 wugons only against the
number which 1 have quoted. And. these figures take no account of the
foqdstuffs which are being sent by other Railways such as the Bengal and
Asgam, nor does it take into account the supplies which are being sent by
ses from Karachi. One steamer loaded with wheat left for Calcutta from
Kurachi a day or two ago. Another will sail in the very near future and cnly
iast night I received news of a couple more being probably available in the
) next few days. This route via Karachi must be the main route for
12NoON- gy rther relief on a major scale in the near future. Sir, that is
the position. '

, . When the Regional Controller of Priorities in Calcutta appreached the
Minister for Civil Supplies in Bengal én the 5th instant, the latter informed
him that he was not conscious of any complaints in regard either to the quan-
tity or the proportions of the foodgrains received. At this stage, it ceases to
be a problem of transport and becomes one of distribution, especially to that
section of the people who cannot afford the price. I believe, therefore, with
Mr. Joshi that efficient co-operation and energetic munagement can see the
province of Bengal through the next critical weeks. It support is given to the
Government of India and td the Government of Bengal instead of making
‘the sufferings of the people the sport of politics, the energetic cfforts which
are being made by all concerned to effect these movements and to improve
distribution will see Bengal .safely through to the next harvest

Dr. 8ir Zia Uddin Ahmad (United Provinces Southern Divisions: Muham-
madan Rurai): Sir, I heard with greus interest the speech delivered by my
Honourable friend, Mr.. Griffiths. While developing his four points before
the House he omitted to mention two more. One thing which he did
not clearly mention is: How will you override the Government of India
Act of 1985 ahout provinciul autonomy? If he will read the proceedings of the
Conferences referred to above—and 1 have got all of them with me ‘and I had
taken pains to go through them—, he will notice that any scheme which was
framed by the Government of India was stabbed from behind by the Provincial
‘Governments and nice versa. It is not possible for the Government of India
to frame any unified policy unless it is supported by the Provincial Governments,
and, with the system of Govérnment that we have in India, it is impossible to
follow the practice and to carry out the experiences of the United Kingdom where
there is a single government. If you want to follow the practice of the United
Kingdom, you must ask the Parliament to change the Government of, Indin Ac#
and have a unified policy for the foodgrains.. It is impossible for the Food

Member to frame any policy when he is stabbed by the Provincial Governments
at every stage. N

The second thing which he omitted to mention is the part played by the
businessmen. 1 can assure the Honourable gentlemun that the businessman of
India is not the businessman of England. A businessmun of England 1s a
personification of honesty; a businessman in India is just the reverse. He is
sucking the blood of the poor men in order to feed himself and become fat. Take
the case of wheat trade in India. 1t is entirely in the hands of one particular
community. They control. the movement and the distribution and also the
price of wheat throughout India and they are in communication with one another.
It is these people who can easily supply food when they desire to do so. It is
these people who can starve the people if they desire to do so. In the United
‘Provinces, when the control of the prices was introduced, this community con-
trived and arranged amongst themselves that they would give no food to four
big cities. They did not send wheat to the four big towns of the United Pro-
vinces, namely, Lucknow, Agra, Cawnpore and Allahabad. There was shortage
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of food in these cities and the Government was paralysed und they had to give
up their policy of control and adopt a new policy. This compacy body which
carries on the trade in wheat is a body which can paralyse any Government and
it is not possible easily for the Government to break down the monopoly of this
particular community, much less it is possible for any businessmen.

My Honourable friend laid great stress on the point uat there must be a
separate Member for the supply of food. I am not interested in the distribution
of portfolios. It is left to H: E. the Viceroy. Let him wake any distribution
he likes. Let him double the number of Executive Councillors. 1 am not very
much concerned about it. But one thing on which I am deeply concerned is
that the portfolio of food should never be given to a businessman. In the
interests of the people of India and in the interests of the. poorer people 1 do not
like blood suckers should become still fatter at the sacrifice of these poorer
people.  They are the businessmen and they know how to support another
businessman, but they never care for the poor peopla. It is reully one of the
characteristics of a businessman in India but this is not the characteristic of a
businessman in England to have utter disregard for the poor. If the Honourable
gentleman will read my speeches in the Assembly he will find that 1 have men-
tioned definite instances of businessmen who huve definitely and deliberately:
cheated the public and swindled them right and left. A thing of this kind can
not happen in England but it is possible only irr this country. Thig is a point
which he should not entirely overlook. T entirely agree with him on other points
with the exception of these three points which 1 will mention seriatim.

In the first place, he should consider very carefully the Government of India
Act. It is not possible to introduce the system which is prevalent in England
unless he modifies the Government of India Act and have a unified policy of the
Government of India. We should not allow them to be stabbed by the Pro-
vincial Governments as has been happening in the past. In the second place,
they must understand exactly the nature and the position of the businessman
in this country and should not apply their experience of England to Indian
conditions. This second point is exceedingly important. In the third place,
penalties have been very poor. We should have more stringent penalties. If
we have penalties of the same type as they have in England, there will be &
chance for the free distribution of foodstuffs.

Now, 1 come to the Honourable Member for Railways. He is one of the
greatest culprits by breaking down the policy of the U. P, Government. 1
wanted to move un adjournment motion on the subject, but you, Sir, asked me
to postpone it because I would have an opportunity of discussing it on the present
motion. The Government of the United Provinces with the support of the
Government of India stopped the export of wheat from the United Provinces
and yet my Honourable friend.purchased wheat from U. P. and exported it in
his own carriages from the United Provinces to other parts of India. Because
he has got the monopoly of the transport, it does not mean that he should break
down the rules and should purchase wheat at competitive prices and take it away
without giving any notice to the Provincial Government. In this particular
cage, I .should like to mention that this kind of competition exists in other
provinces also as was referred to by my Honourable friend Maulvi Abdur Rasheed.
Choudhury. In the United Provinces we have got four authorities and they
compete with each other. They are the Provincial Government, the military
authorities, the G. I. P. Railway and the East Indian Railway. These four
agents go to a particular place and offer the highest prices and they constantly
go on raising the price level of foodstuffs on account of this open competition. My
Honourable friend purchased wheat at the rate of 8 seers per rupee and less.
He can afford to pay the deficit from public funds but a poor man like myself
who is in charge of feeding 20,000 persons at moderate expense cannot afford
to pay the deficit from any such-fund. So, I cannot compete with him and 1
have to starve on account of the wrong action taken by the Railway Member
by entering into competition with the other purchasing authority which he had
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no business to do and exporting it without. the knowledge of the Provincigl
Governinent.

Coming to the position of Bengal, there are three things which 1 would like
to mention. 1 have got the figures before me and from the figures it appeurs
that last year their production, which is practically equivalent to consumption,
was 8,689,000 yons. The Honourable Member for Food also said on the floor
of the House that the Minister gave him assurance that the rice could be exporied.
Then my Honourable friends coming from Bengal did not raise their voice of
protest on the floor of the House and draw the attention of this Assembly that

rice was being exported outside Bengal which was uufair. When they knew
' very well that the supply from Burma was stopped, they should have taken
steps to increase their acreage of cultivation. lnsteMd of that, they continued
to grow jute which was bringing them more money, but not food. When shortage
aotually came in they ought not to have adopted the policy of free trade and
send out their Agents to purchase ut competitive prices. They did not solve
the Bengal problem by this method. They introduced all sorts of difficulties
and intricacies in the three neighbouring Provinces.

What 1 feel at present is that the Honourable Minister for lood Supplies
in Bengal should give us definitely how much foodstuffs they require till the
next crop. This quantity ought to be distributed among the various Provinces
and it should be the duty of the Government of India to get this particular
quantity and give it to Bengal. 1 know that in U. . we can spare sufficient
quantity of rice; we can give up our pulao and other luxuries and thus make
the rice uvailable for the people of Bengal. "In the same way, other Provinces
also can give up their luxuries for the sake of Bengal. Benga]l can thus get
their foodstuffs at reasonable price without raising the price level in the neigh-
bouring Provinces. This is the way in which the problem ought to be solved.

Now, 8ir, I ask my Honourable friend Mr. Griffiths whether he can give an
assurance that the Government of Indin Act of 1935, will be altered. It cannot
be amended. One should realise that Government of India can formulate policy
but they huve got no machinery to carry out in practice their resolution. The
machinery is all possessed by .the Provincial Governments. The machinery
for action cannot be created under the present Government of India Act. The
only thing they can do is to deliberate a policy and leave it to the Provinces to
carry it out. 'Cbe business of the Government of India should be first to collect
accurate statistics, for each Province, for each district. They should know
exactly how much food there is in the country, in each Province, in each district.
Next they should know definitely the military requirements, the requirements of
the deficit provinces and then if anything is left for export, that is feeding the
peighbouring countries, that should be allowed if we can afford it. This is the
business of the Government of India to find out. They should tell each Pro-
vince, you have got so much foodstuffs, you must release that in this particular
way. - This method should be outlined in a manner that transport difficulties
should be the minimum. This ought to be done immediately by the Government
of India. Beyond it is not possible for them to go. The Provincial Governments

+ should- distribute the quotas to each district. They should have an Advisory
Committee for each Province, and I am glad that such an Advisory Committee
has just been established in U. P. I hope they will establish in all other

Provinces in which they can collect enough foodstuffs required by the Govern-
. ment of Indis.

" The next suggestion is that the Government of India should adopt a policy
similar to that which they adopted in the case of piecegoods. They should force
the people to sell their produce within a certain limited time. The people should
not be allowed to accumulate and hoard indefinitely. If they do so, then the
Government policy will be frustrated. Within s certain limited time, the whole
thing should go out. I know there is a tendency among the cultivators rot
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to purt with their wheat and this tendency is supported by a political group as
well. They support this particular action by giving the cultivators to under- .
stand that the value of the wheat would go up if they could keep it for soms
time longer, till the country is on the verge of starvation. The Provinciul
Governments should effect compulsory sales, or whichever method is conve'ment.
I think it would be well if the Government should promulgate an Urdinance
that the cultivator, the producer should part with his wheat within oertain
limits. The next thing is that those who want to stock wheat should get a
licence, so that everybody cannot store wheat. The Government shou}d know
who is storing wheat and what quantity so that the Government qxxght fgll
back upon that stock in case of need. Unfort.unutely inllndla, it is not in
every place that we can store wheat. Wheut gets spoiled in-the rainy season.
Those people who want to store must be compelled to take a licence. The
wheat thus stored could be sold only at the discretion of the District Magistrate.
1f some such steps are taken, then I am sure the situation will improve.

The next question is that of price level. In Shahdara, the price of wheat is
Rs. 10 a maund, if you go few miles in U. P. the price is Ils. 18 to Rs. 15 and
sometimes even Rs. 19 a maund. My Honourable friend Sir Mubammad' Yamin
Khan tells me that in Meerut, it is Rs. 20 a maund. This is something scandal-
ous.

The Honourable Sir M. Azizul Huque (Food Member): Not free trade.
Sir Muhammad Yamin Khan: There is plenty of wheat in U. P.

Dr. Sir Zia Uddin Ahmad: Free trade when import is impossible will not
succeed, There is really no shortage of wheat in U. P. The Government can
eertainly compel the cultivators to part with their wheat within a certain time
limit. I will discuss this question in detail when we discuss the currency policy
and stabilisation of price on Friday next. In spite of the abundance of when$
in U. P., it is scandalous that the price should be so high. It is a question of
understanding between the various Provinces. I beseech the Government of
India that they should frame only & policy and force the Provincial Governments,
merely moral pressure is not sufficient to follow it. 1 may tell the British
Government, 1 may tell my Honourable friend, Mr. Griffiths, that as far as
distribution of foodstuffs is concerned, the Government should take drastic steps
against Provincial Governments which do not co-operate. Supposing a Provincial
Minister goes to a cultivator and says, ‘‘do not sell your wheat, the price-will
be doubled soon, there will be no control, you can do what ever you please’’.

, If a Minister in one Province goes to every farmer and says thus, which is really
to the benefit of the cultivators, what will be the impression created. Will the
Government of India be able to do anything in that Province? Nothing. We
cannot possibly neglect this aspect in framing our policy.

Now, I come to the suggestion that we should ask all the Provincial Govern.
ments to part with some of their foodstuffs to feed Bengal. I s;: n;;z.ilti(\:: V:;:t
everybody will give up their luxury, we will give up our surplus stock if only to
feed Bengal. At least for the next few months, we must make Bengal tide over
this crisis in the food situation so that the difficulty can be partially solved. Do
not sem.i out your Agents to purchase food from the Provincial deerninent
They will themselves purchase food at reasonable price. Then this dit‘ﬁcult‘
will be met. The second difficulty will be about the price. After securin f-hz
stock you leave the provinces to fix prices within the limits prescribed bg the
Government of India, the price question will automatically be solved. The
cultivators should be forced to sell wheat immediately or time limit xx;a be
fixed within which the wheat should he sold. Cultivators will keep somet{in
for their own needs and their seed requirements, but whatever surplus there ig
should be brought to the market and sold to the public or to persons who hold
special licenses 8o that they may keep it for distribution in the months when
foodstuffs will not be available.
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- Mr. President (The Honourable Sir Abdur Rahim): The Honourable Mem-
, ber’s time is up.

Dr. Sir Zia Uddin Ahmad: Very well, Sir.

Rao Bahadur N. 8iva Raj (Nominated Non-Official): Sir, I really did not like
to intervene in this dcbate but the remarks that fell from my Honourable
triend Mr. Griffiths call for my intervention. I really do not hold a brief either
for the Government of Madras or for any one in particular in Madras. But
I do want to take Madras out of the category of the section 98 provinces which
according to Mr. Griffiths, have -thrown considerable obstacles in the way of
the Government of India in the solutior of this food problem, -

Mr. P. J. Grifiths: Not Madras.

Rao Bahadur N, Siva Raj: I am glad that Mr. Griffiths has singled out
Madras as an excepiion. The real feature of the situation is that food, as a
problem, never was uud never has been s concern of the Governmeny of lndia.
at any time, or for tial mnatter, of the provineces. And in spite of the tact
that 90 per cent. of the population of this country are rural masses and people
who depend entirely upon agriculture, the fact remains that for a long tirwe
there have been people who have been going without food. The fact that shey
were not vocal and the fact that they were merely a section of the population
belonging to the rural classes has been responsible for the question not coming
to the forefront. Now that the suffering has been removed from that section
of the population und has been transferred over to the urban population, the
question has assumed this imnportancc. Moreover, war and the conditions creat-
ed by war have also been responsible for making this food problem such wn
important one. But it must be admitted by all the critics of the Governimnent
of India or for that matter of any Provincial Government, that the problem
of food, and particularly the problem of feeding such a huge population us
400 million of people ot India, is a mighty big problem. It is a vast and cown-
plex problem and also it is & new probtlem to Government. It was suggested
by Mr. Griffiths that the Ministry of Food in England and the people of England
have co-operated towards the solution of such food problems as may exist in
England. It is true, and there is no doubt of the fact, that the Englishruan
‘today is fighting for his very existence, and consequently he knows his respon-
sibilities and his duties, and so also the Government in England knows its
duties and responsibilities. Above everything else, England is a country with
a much smaller population, perhaps about one-tenth of the population of India.
Secondly, English fcod is more or less standardized, but here in this couutry
we find different types of food and people having different tastes scattered
throughout the province. Thirdly, the trade channels in England snd, trade
organisations are morc or less definite and ascertainable, but in this country
the trade channels und the trade orgapirations in many respects can be 3uid
to be unascertainable. I, in my own way, in my budget speech in March
1942, indicated to Government the dangers that were lying ahead in the matter
of food, and I also suggested that the ‘‘Grow More Food’’ campaign must be
taken up quite seriously, in addition to my suggestion about standard "cloth
and aleo about putting down the black market mercilessly. I do find now
that all these three steps are being taken; but in the case of the ‘‘Grow More
Food’’ campaign I find that after all this debate we are suggesting only a long
term remedy for what I call a short term emergency like the food problem
that exists in Bengal and other places today. But even in the matter of the
“*Grow More Food"’ campaign I feel that Government ought to give definite
directions to the provinces in the matter of the assignment of land. I can
quote one instance as to how Government in its own way is putting obstacles
in the way of production of more food. There is, for instance, a system
called the penal assessment of persons who occupy -unauthorised lands for the
purpose of cultivatiou and to produce food. I personally think that it bas
been a fraud perpetrated all these years in the name of penal assessment by
Government upon the innocent cultivators in the villages. The man who takes
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up land for cultivation even though it is unauthorised land, knows and every
.one round about knows the fact. The man is-cultivating it openly, and Iov-
ernment also allows the man to cultivate the land; but when the land is
actually producing food and when stone is converted into gold, Government
steps in, takes the yield and puts the land in auction and sells it to the
highest bidder. In the same way obstacles are created even now in the way
of the ‘‘Grow More Food’’ campaign in the provinces.

I know of another difficulty in these grants of land in the Provincial Gov-
wernments. In Madras, and particularly in the northern areas like Guntur and
Kistna, lands are assigned to those persons who are not cultivators themselves
but’ who merely make these lands a part of their estate. So even if the:land
is cultivated and more food is grown, it really goes into the hands of capital-
‘ists who are ultimately interested in the black market.

Now, Sir, there is no use trying to analyse the causes of the food problem
.or even throwing the blame at the door of the Government of India and
making charges as (o their inefficiency or inability to solve the problem of
food. But 1 do wish to make a few suggestions to the Government of India
with a view to see Ghat they might take some steps in that direction. 1 find
that nearly every one loday is & hoarder and-the first hoarder I think is 1he
army itself. Has the question been exsmined as to how far the army has
.acquired supplies and acquired supplies in excess of its requirements? And I
think personally, and I think it is also the view or rather the fear of the
people of the country that the army is needlessly acquiring much more than
is needed for its own supplies. There is another opinion .which is gaining
ground among the public, and every one is tempted to believe it, that there
is a lot of waste in the matter of food in the army; and T think, Sir, it will
be very much better for the Government of India to concenftate its attention
on this particular aspect, namely, whether the army is acquiring more than
its reqiirements, and secondly, whether it canpot seé its way to stop the
‘wastage that is now going on. .

Then there is the problem of procuremnent of the food supply. No doubt
many an Honourable Member has suggested various methods as to how the
supply ought to be procured by the Government of India with a view to send it

' over to the deficit prcvinces. There are recalcitrant provinces, there are selfish

provinces, and there ure I think profit-earning provinces in this unfortunate
affair. The Government of India must take immediate steps to see and find vut
if statistics are available;—and the tragedy of the situation is that no -real
statistics are available in the matter of food,—and if statistics are available,
to find out and fix the responsibility upon the provinces, particularly the sur-
plus provinces, to relecase such surplusex to the Government of India for them
to be distributed in the proper way. '
- Then in the matter of food distribution the most important thing is trans-
port. The Honourable the Railway Member has given us the latest figures
regarding the availability of the wagons. While wagons are certainly available
I know. and it has Le:n complained tc me by persons who are very highly
placed in the admimstration of Madras province, that transportation within
the provinece is made difficult on account of the unfortunate habit of the rail.
way officials depending upon bakshish before they release their wagons, and
I do hope that the Gevernment of India, through the Railway Member, will
take immediate steps to see that corruption, particularly in the matter of
‘wagons which dre reserved for foodgrains at leagt does not take place. It is
an age-old -habit and it is very difficult for us to put it down in the course
of a few days. ' )

The third thing that I would suggest is that when the local administration
get the food supply, they must see to it that the food is distributed equitably
and properly. The mere fuct that the supplies reached the province is not
going to solve the prcblem at all. And there we are up against the particular
type of the Government or the partieular type of the person who are in charge

, of this distribution of food supply. I personally feel that so far as Madras is
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concerned, the Government there has been able to pitch upon a system by
which the food is more or less fairly distributed in the province, but we find
that even there the {raders in rice, most of them—people who do not belong.
to Mudras, practically people coming from Bombay and some Baniyas, and
Seths from the Bombay Presidency—hoard rice afid it was known that some
of these people have hoarded rice enough to last for three months. But it has
all got underground. I would suggest that the Government of India should’
issue immediate directions to the Provincial Governments to be very strong in
the matter of getting those supplies oyt if necessary by reiding those places.
I personally would suggest that. \

~ So far as price control is concerned, it is no doubt difficult, as it has been
pointed out by various speakers, that unless we ‘are able to lay our hands upon
the stocks availabie, it is somewhat difficult to control the prices, and even if
you control the prices without the stocks it would be a mere formality and
the tendency will be for the traders to see that it goes into the klack-market
again. ‘

My fourth suggesiion is this; although I do not know what the remedy is.
I think propaganda must be carried on not merely on behalf of the Governrent
of India but also on behall of the Provineial Governments by various propa-
gandd bodies that have come into existence as a result of war effort. I find
that very few of these people belonging to the National War Front ever' wuke
any interest in the matter of food and it will be very necessary for the
National War Front people and others who are employed in this agency of
propaganda to see that the people are not needlessly made panicky by so many
suggestions that’ are mnade from time to time. One reuson of the panic is
that people fear that the Government is wanting more and more supplies of
food for the sake of the armmy. Another reason for the panic is that somebody
is constantly threatening the people with the menace of the Japanese invasion:
particulurly on the East Coast. T suggest to the Government of India that
they should take steps to see that propaganda on behalf of the Food Depart-
ment must be carried on regularly into the interior parts of the villages even.

1 have nothing more to say except, in the last resort, to congratulate the
Honourable the Commerce Member on his undertaking to do what, I think,
is a very big job, namely, to satisfy the Members of this' House on the various
difficulties and the problems suggested by them in this debate. It is unfortunate
that even though he is one of the latest Members of the Executive Council he

. should have been charged with some of the heaviest Departments. I realiy
and honestly feel that he has bitten more than he could chew and I hope that
the Honourable the Food Member will try to meet the points which have been
raised in my speech.

Mr. K. 0. Neogy (Dacca Division: Non-Muhammadan Rural): I sm in
sympathy with my Honourable friend, Mr. Griffiths, when he described the
Food Member’s speech as disappointing. But I was rather surprised at the
enthusiasm which my Honourable friend put into his arguments. I wonder as. -
to whether he was speaking on behalf of the National War Front. . .

Mr. P. J. Griffiths: No.
Mr. K. O. Neogy:. . . or, on behalf of his constituency.

Mr. P. J. Grifiths: On behalf of myself. .
‘. .Mr, K. 0. Neogy: So far as his constituency is concerned, I gathered the
impression from a reply that I received from the Honourable the Food Mem-
ber to 2 question not very many days ago, that his constituency had succeeded’
in enlisting the good offices of that rather elusive personality—the Crown Re-
presentative—for. getting supplies from certain States, and for that purpose his
constituency, as far as I am aware, have been treated exactly like the Security
Services. Sir, having got what they wanted, I thought that it was rather un-
gracious on the part of their representative to get up in this House and roundly
abuse the Government in the way that he has done. 8ir, the food problem
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has really been complicated by the fact that very powerful employers of labour,
particularly Britishers, have in the past succeeded in hoarding food in the name
of their labour, and the present difficulty is not a little due to this fact.

Sir, I expected my Ffonourable friend the Food Member to give & true ac-
count of the state of things in Bengal. Unfortunately, however, I did nét find
in his speech any detailed account of what the position was in his native pro-
vince and mine. I have, I think, a special reason te complain, because when
I attempted to move the adjournment of the business of this House a few days
ago, & general impression was created that the Hopourable Member would let
us know the result of the enquiries which the Government of Tndia had insti-
tuted into the very serious reports about deaths from starvation that were.
being received. My Honourable friend contented himself with saying that the
situation is unprecedented. I wonder if he had in view the great famine of
1770 to which brief reference hus already been made, and which I am told led
to the death of millions in Bengal. Whén Lord Cornwallis made a detailed
enquiry he found that this fanine had led to the devastation and depopulation
of one-third of Bengal. Sir, when I went into certain historical accounts left
by admitted authorities, I was struck by the resemblance of some of the factors
thay have led to the present situatiébn, with the facts that led to the famine of
1779. 1 read, for instance, in Hunter that:

“The whole administration was accused of dealing in grain for their private advantage.
It was in wain that the Court of Directors wrote one indignant letter after another, demand’
ing the names of the culprits.”” : .

No satisfactory investigation was ever made: and the native agents of ihe
governing body remain to this day under the charge of carrying off the hus-
bandman’s scanty stock at arbitrary prices, stopping and emptying boats that
were importing rice from other provinces, and ‘‘compelling the poor ryots to
sell even the seed requisite for the next harvest’’..Not without reason does
the Court express its suspicion that the guilty parties ‘‘could be no other than
persons of some rank’ in its own service; and, curious to relate, the only high
official who was brought to trial for the offence was the native Minister of
Finance (in those days too they had Native Ministers) who had stood forth to
expose the mal-practices of the English administration. It is fair to add that
he was ‘“‘acquitted.”” It is not surprising thai my Honourable friend, the Food
Member, is anxious to get rid of this portfolio, lest he too were to share the
same fate as the Native Minister of 1770,

Sir, the East India Company is still with us,” though not in its original
shape. Lord Clive is no longer with us, but a lord of Clive Street has been
installed in the Government front bench; and T was again reminded, when 1
heard my Honourable friend refer to the needs of Calcutta, of what was written
by Hunter as regards the attitude of the authorities of the day with respect to
the famine of 1770. He says: .

“Until 1772 Bengal was regarded by the British public in the light of a vast ware- ’
house, in which a number of adventurous Englishmen carried on business with great profit
and on an enormous scale. That a numerous native population existed, they were aware;
but this they considered an accidental circumstance.’’ '

Now, 8ir, my honourable friend was waxing eloquent over the arrangements
he has made for rushing food to Calcutta, Howrah, and the industrial areas,
but not a word was said as to how his own railway system was assisting in the
distribution of foodstuffs in the interior of the province. Sir, his speech re-
minds me of the very recent observations made by the Secretary of State him-
self in the House of Commons where he repeatedly referred to the needs of
Calcutta and the industrial areas. My Honourable friend perhaps thinks that
Clive Street constitutes = Calcutta, and that Calcutta constitutes Bengal.
That was exactly the attitude of the East India Company in the year 1770.

8ir, I should now like to come to some of the observations which my Hon-
ourable friend, the Food Member, made. His speech fis a confession of abject
incompetence and failure on the part of the Government to rise to the height of
the occasion, as has been observed by other speakers. I mean no disrespect to
any individual member ocoupying the Government front bench when I say that

B2
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our affhirs, so far as the food situation fs concerned, could not have been wore
mismanaged had they been entrusted to a’corporation of congenital idiots and
consymmate knaves. Sir, T am not here to decry any particular Provincial
Governnient or any particular Ministry in & Provincial Government. But I
‘should iike to point out that so far as the Government of India are concerned,
they did not realize the seriousness of the situation, when they were about to
lose their hold in the Far East.

_ We have seen an ez-MYmber of the Executive Council, Mr. N. R. Sarker, in
a speech which he delivered not very" long ago as a non-official in Calcutta,
bluming the Govefnment of India for their shortsighted policy. This is what
he said: : ’

“It should have been realized by Government in laying their plans that although a
predominantly agricultural country, India as a whole had never been self-sufficient in the
matter of foodgyains taken as a whole. Her deficit in rice which in normal times stood
at about 14 lakhs tons was met by importation from Burma. As regards wheat her posi-
tion becomes just sufficient to meet her normal ;eguirements as a_ result of agricultural
development in provinces like the Punjab and Sind. Without realising this precarious
«<haracter and without instituting an immediate effective }llan on the outbreak of tMe war to

- cope with the growing demand in India, we exported foodstuffs somewhat imprudently to
feed the peoples of Iran, Iraq, Mauritius, Ceylon and other countries.”

. I daresay he spoke from inside knowledge. And may I, in this connection,
refer to an observation made by Mr. Joshi? I do not think my Flonourable
friend weighed the position very carefully when he said that the deficit in India
was rothing very much to worry about. Sir, India is normally a deficit country.
You have to remember that we have two million soldiers who have been eulist-
ed, and a very large number of foreign troops that are in the country, and
about whose number we have no definite information, and a large number of
foreign prisoners of war who, I understand, are being entertained with the
‘lavichness that is due to friendly foreign potentates: -if you take all these
factors .into consideration, and remember the excessive consumption of. avail-
- able foodstuffs on all these accounts, you cannot take a complacent view of the
situation. The deficit there is, and has been always with us. The deficit has
been aggravated by all these factors, and from all accounts the next crop is
not likely to be a very favourable one.

I was rather disappointed to find that my Honourable friend, Mr. Griffiths,
when he enumerated the differermt steps that in his opinion should be tuken to
meet the situation, forgot those ships, whose pictures he was good enough to
print a few weeks ago in the different newspapers at great cost to us, that
were rushing with fqod to India. * :

Mr. P. J. Griffiths: They are.
Mr, K. C. Neogy: But they should contifiue to come.
Mr. P. J. Grifiths: They will.

- Mr. K. O. Neogy: That is one of the suggestions that I should like to
emghasize, and which was omitted by my Honourable friend. I should like to
see thoze ships continually rushing across .the seas from Australia and other
places with millions and millions of tons of wheat of which they have so great
a surplus. Without that it is impossible to save this country. What is hap-
pening in Bengal to-day, will be happening all over India in the course of a few
months unless that step is taken. Meanwhile, what is the suggestion that we
can make? The suggestion that one can think of at the moment, and which
should be carried out as an emergent measure, is to-induce the military author-.
ities to part with a portion of their stocks that may be available within the
province of Bengal itself, on the understanding that those stocks would be fully
replenished if and when necessary. 8ir, without some such emergent measure
it will be impossible to save Bengal. ,

We have been treated to statistics of various kinds. It took my breath
away to find that in one statement which was circulated under the authority of
the Honourable the Food Member, one pound per day of cereals has been
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Gescribed as an ideal per capita allowance for the adult population. Sir, I ame
not going to embarrass my Honourable friend by referring to what he wrote in
his own book on the subject. It was at least 50 per cent. more than this,.
which, according to him, the author of ‘‘The Man Behind the Plough'’, should
be sllowed per adult unit. 50 per cent. more of rice alone, and here we have-
one lb. per head of all cereals put together. Statistics have been found to be-
particularly unsatisfactory by officials and non-officials alike on this occasion,
but Major General Wood has his own statistics on which to base his calcula-
tions of deficits, carry-overs and needs of the people. May I ask my Honour-
able friend, the Food Member, to meet this particular point when he gets up- ,
to reply? -

Appointed reference was made to the attitude of the Government of Bengal.-
This is what was stated by the Honourable the Food Member:

“The Provincial authorities stated that they did not require for the next few months

any rice even though they were in deficit.” ) .
Deficit was admitted in December, but evidently the apprehension was

that at the moment their rice might have been transferred elsewhere, as un-
fortunately was the experience of Bengal. Next follows something which is
very significant. . :

“They said, ‘We have no suggestion to make. Let us carry on with
whatever stocks we have at present. When we are in difficulty we will come
vp with suggestions, but let us carry on for the present.’ '’ That summed up
the attitude of the Government of Bengal at that time. The Honourable

Member added:

“The general Foaition taken up by Bengal was that as they were not in surplus but jm
deficit, they should not be asked to coptribute in any way to the all-India 1 and that
e any extra-

they would be able to manage their affairs if they were not asked to und
provincial responsibility.’

That was the issue. )

Sir Abdul Halim Ghuznavi (Dacea cum

- Rural): Who said this?

Mr, K. 0. Neogy; This was said by the representatives of the Government
of Bengal, according to the Honourable the Food Member.

" 8ir Abdul Halim Ghuznavi: Who are those representatives? .

Mr. K. 0. Neogy: The Chief Minister and others. The issue wus, was
Bengal going to be askéd to contribute towards the all-India pool in spite of
her deficit? 1 do not know what was meant by all-India pool. May I in this
connecfion, und in passing, mention that the réports of these Conferences are
not available to us in the Library of the House in spite of the assurance given
by the Honourable the Food Member. Therefore, we have no opportunity of
examining this’ particular statement in its proper context. -

Mr. President (The Honourable Sir Abdur Rahim): The Honourable Mem-
ber has two minutes more. ’

Mr. K. 0. Neogy: Can any self-respecting province be expected to depend
upon the assurances of the Government of India, particularly after the speech
that the Honourable Member made yesterday on the subject? What was the
position? Major General Wood in his statement on the 13th May, 1948, after
caleulating the requirements of the situation according to his own statistical
methods, came to the conclusion that 793,000 tons were required to be sent to
Bengal, and he agreed that that quantity of foodstuffs was going to be sent to
Bengul by the Central Government. But actually how much has been provid-
ed out of that? Only 39,068 tons. Out of about 800,000 tons promised, only
about 40,000 tons had been actually provided. That is what I have got from
the answer given by the Honourable Member in reply to a question of mine. *
What is thevuse of disclosing one's plans before a Government of this -harac-
ter® I am not surprised that the Government of Bengal did not take the Gov-
ernment of India seriously in this matter.

Mr. President (The Horourable Sir Abdur Rehim): The Honourable Mem-
ber has one minute more. '

Mymensingh: Muhammadan
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Mr. K. 0. Neogy: There is one other point which I should like to mention.
1 asked a question as to when it became apparent to the Government of Indiu
that the situation was serious in Bengal. He said, although the statemnent
that Bengal was in deficit was made in December, it was in Murch, only at the
beginning of March, that the rice position in Bengal became difficult. That
also 1 take from an answer given by the Honourable Member to a question.
“‘Since that period there has been no export of rice from Bengal’, added the
Honoursble Member. I asked for figures as to how much rice was exported
after it was realised that Bengal was in deficit in December. No answer was
given to this, no figures have been given of the actual export. . A bhare state-
ment was made to the effect that no exports were made after March. But
what sbout exports between December and March? On this point I have a
figure which wag given in the Bengal Legislative Assembly by a Minister ¢n
the 15¢h March, 1943. T do not vouch for the accuracy of this figure, but the
figure given of export in 1943, on the 15th March, in the Bengal Legislutive
Assembly was 2°84 lakhs of tons exported from Bengal. I do not know how far
this is correct, but the Honourable Member owes a duty to the House to tell us
how much of the rice was allowed to be exported from Bengal from Decewber.

The Honourable Sir Edward Benthall: Whereto?

Mr, K. 0. Neogy: 1 do not care whereto. That rice was not availuble for
consunption in Bengal. I do not cure where it was sent. In the course or u
few weeks the allied army, perhaps an all-white army, would be marching to
victory in the eastern ‘ront of India. Unless prompt measures are tuken to
‘save the people of Bengal, the army will wmarch across the plains of Bengal
that will have been whitened with human bones.

Sandar Sant Singh: I congratulate my- Honourable friend, Mr. Griffiths, on
the brilliant speech thai he has made this forenoon and on the independent
view that he has tauken although I differ frem him in apportioning the blaine
on the right shoulders. In discussing the food situation 1 am at one with
the policy that political methods should Jbe eschewed entirvely . .

Mr. N. M, Joshi (Nominated Non-Official): Not entirely.

Sardar Sant Singh: . . . should bhe, ought to be eschewed whed we are
face to face with a serious situation, a picture of which has been given to us
by the Honourable Member from the Bengal Province.

There are two matters which the Food Department is dealing with; first
is the question of policy, and second is how to carry out that policy into
practice. So far as the question of policy is concerned, the Food Department
is staffed with meimnbers, Europeans and Anglo-Indians who do 'not know
what food problem is. I am reminded of a mathematician with tripos like
my Honourable friend, Dr. Sir Zia Uddin Ahmad, who calculated the average
depth of a river. He found it to be three feet and advised a family of four
or five people that they could safely wade through the river. When they
went into the middle, every one of them was drowned. This is the policy of
the Food Department to-day. They sit at home, decide upon a course of
policy, without knowinhg the actual conditions that are prevailing in the
country, and the result is that'when they carry out that.policy into practice,
they find themselves in deep waters and find that the whole policy has failed.
The whole speech of the Honourable the Food Member is an indication that
,the Government of India havelaboured and laboured very hard to control the
food situation in the country, to*devise ways and means, to carry out the
distribution of food but the Government could not get over the
hurdles and have failed. Government practically ‘say that the stream
was too much for them. Provincial autonomy bas stood. in their
way.. The poor cultivator gets a kick, because he is charged for demanding
high prices. But when prices have gone up all round, what right have the
Government to complain of the prices that have been charged by the poor
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cultivators? Why do .they go for the poor cultivator, when the Government
1 P of India had not been able to control the prices.of other necessities
“** of life. When there is a rise in the price of all commodities, the
cultivator, has to sell his grain according to the prices that he has to pay
for other necessities of life. They should spare the cultivator and look to
the hoarder. A hint was thrown out by Mr. Neogy today and he referred
to Hunter’s report on the famine of 1877 wherein it was stated that those
very persons had been carrying on the Governinent who were responsible for
carrying on trade in foodstuffs and they were the people who were exploit-
ing the famine stricken people. The same is the case today. The real reason
is that hoarders ure to be found not emongst the cultivators, not among the
baniyas as my friend Sir Zin Uddin said and not among the middle men but
amongst (Government members. They have been excluded entirely from the
operation of the food control. Most of them are influential people whom no
Government and no law can catch. I will give some illustrations for which I
can vouchsafe for their accuracy. Tt will go to disprove the criticism made
by Mr. Griffiths that the people are not co-operating in the matter of supplies
of food. How can they co-operate. It is impossible for them to co-operate. 1t
will be ggainst their self-respect to .co-operate with a Government that is
carried on by methods which I shall presently describe. I begin with the
instance of the Sind Government. They purchased wheat from the cultivator.
at Rs. 6 or 7 per maund and they sold it at Rs. 15 or 17 and made a profit.
May I ask what is the fault of the cultivator? »

Seth Yusuf Abdoola Haroon (Sind: Muhammadan Rural): They sold it
-according to the Punjab rate.

The Honourable Sir M. Azizul Huque: I am afraid your figures are hope-
essly wrong.

Sardar Sant 8ingh: What are the exact figures?

The Honourable Sir M. Azizul Huque: I will give them in my reply.

Sardar Sant Singh: I say that the Sind Government made a protit and
the profit went to the Sind Government and not the cultivator. Is there -any
justification for this action of the 8ind Government?

Mr. Lalchand Navalrai (Sind: Non-Muhammadan Rural): Ask where it
is usetd and what for? ’ .

Sardar Sant Singh: Why should the profit be made by the Sind Govern-
ment? Then there is another scandalous cuse which I want to bring to the
notice of those responsible for it. That is the case of the control of sugar.
‘The Government have given the control of sugar to those persons who have
contributed handsomely to the War Purposes Fund. Do the Government
realise that it is those who contribute big sums to the War Purposes Fund and |
get the monopoly of selling sugar who make big profits out of sugar and they
exploit the consumers.

;8ir Muhammad Yamin Khan: And salt also.

‘Sardar Sant Singh: Yes, salt, sugar, kerosene and everything. Do you
know that the purses that are presented to the Ministers when they visit
the mufussil and to His Excellency the Governor ate contributed by those
persons who got the monopoly of selling these commodities. How can you
ask for the co-operation of the people when they know that the trader who
«deals in these controlled articles is not given the distribution but the distri-
bution is practically sold, auctioned and that auction is utilised for purposes
other than those for which the food control is intended. Then there are poli-
tical cousiderations. We know that the U. P. Government did not decontrol
the price of wheat even though it had been decontrolled in the Punjab. There
‘was no decontrel for three months in the U.P. I cannot vouchsafe for the
accuracy of the reason but the impression in the U.P. was that the U.P.
cultivator, being Congress minded; has been penalised by that control, while
in the Punjab, which was furnishing recruits for’ the army, the control was
taken awdy. Was it not a political reason? (An Homourable Yember: ‘‘It
is wrong.’’) That is not solving the food problem. It is the creation of &
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loyalist class and adding to their ranks. That is what it comes to. I wilk
give you some illustrations which are dpt and which prove the scandal. Cer-
tain foodgrains were purchased. I shall not name the foodstuffs. They were
purchased from the C.P. by a high placed person in Bengal. The Govern-
ment of the C.P. recommended that the foodstuff should be requisitioned. The
Government of India was agreeable. Then came the hitch, because the persom
concerned was an influential member of the Working Committee of the Muslim
League. Therefore it should not be requisitioned. I am telling you what
political reasons are working. ' '

The Honourable Sir M. Azizul Huque: On a point of order. I must say
that it is not possible for anybody to deal with an assertion of this character
unless there is at least a previous intimation to bring out this fact. I submit
that, in a vast country like India, if an isolated instance of sugar control given:
to one person is going to be the subject matter of debate in a momentous
matter like this, you will kindly look into this matter. -

Mr. Pregident (The Honourable Sir Abdur Rshim): The Honourable:
Member should not deal with individual cases. He ought to deal with the
motion as it has been moved, namely, the general food situation in India.

Sardar Sant Singh: The point that I am trying to miake is that political
considerations have influenced the Government of India and they have gone
to make the whole® policy a failure. If the policy is to succeed, political
considerations must be eschewed and these are the illustrative cases . . .

Mr. President (The Honourable Sir Abdur Rahim): I think you had better
leave out the illustrations.

Sardar Bant Singh: There are so many other cases in which the guiding
principle has not been the solution of the food problem with a view to muaking
the position easier but it hus been of a different nature. In the face of
these facts which every man in the street knows, the people are not co-
operating with the Food Department. I know that the Honourable Member
for Food is not responsible. He has recently taken charge of this department
but. he ought to put a strong foot upon any other consideration except that of
his policy being given effect to. T need not mention other questions but I
will request him to look into this question and issue directions immediately
that the Food Department stands for the proper distribution of food. One
point more that I want te mention in the connection is this. I find that
rules and regulations are made the pretence for delaying the sending of food-
stuffs to Bengal. I know of a case and I am glad that Mr. Christie is here
and he should be able to tell us something about it. Certain foodstuff was
purchased by the Bengal Government and it was sold to them by the Delhi
syndicate. The Chief Commissioner of Delhi had been writing to the Tood
Department to issue a permit so that the foodstuff could be sent imme-
diately to Bengal. The Deputy Commissioner had been trying his level best
to send this foodstuff to Bengal. There had been repeated reminders sent
to show that the foodstuff was deteriorating and was going to waste and it
should be sent iminediately. The Food Department insisted that it should
be debited against the quota allotted to Bengal. May I ask if the question of
debiting or crediting the quote could not, be put off for some later date?
Three months were wasted in getting this red-tapism complied with.

Then, Sir, conditions are laid down which, so far as I know, should vot
be the husiness of the Food Department but should be left to the Provineial
Government concerned as to where the foodstuff is to go. They ban one
station and recommend another station. That is not right. It is.the duty of
the Bengal Government to distribute the foodstuff and to send it where
people are starving. It is not the business of the Food Department to. point
out various places where the foodstuff should be sent. ‘The Bengal Govern-
ment had the foodstuff which they wanted to send to some particular places:
ard yet the*Food Department had been sitting on that matter for the last



FOOD SITUATION 599

three months without issuing the necessary instructions. Meanwhile, the
foodstuff is rotting. I ,do not know whether they will increase the ‘‘Grow
more food'’ movement by this method or decrease it. People are starving and
yet red-tapism goes on unabated and unchecked. ‘

Then, Sir, blame has been laid on the Punjab that it is not selling. May
I inform my Honourable friend that there are dealers in the Punjab with whom
rice and wheat is lying and they are willing to send it to Bengal, but aobody
is issuing them permits to sell it. T know wheat is lying and yet there is
nobody to purchase it and send it to Bengal. The impression has gone ubroad
that the Punjab is a surplus province and yet it does not sell foodstuff. I
repudiate this charge against my province.

Mr. Jamnadas M. Mehta (Boinbay Central Division: Non-Muhamradan.
Rural): What did Sir Chotu Ram say? ! ‘

Sardar Sant 8ingh: Sir Chotu Ram is not Punjab. Punjab consists of men
with human feelings of sympathy for their fellowmen in Bengal. Therefore,
I say that it should not be supposed that Punjab is not selling. Punjab' is
willing to sell provided the sale takes place on business lines and not at &
higher price than the market price.

One word more, Sir, and I have finished. The Honourable the Food Member
has made an appeal to organise relief measures. I want to give him a’
suggestion. I am proud to say that the Sikh community is an expert in’
organising free kitchens, in sending relief and in being more humanitarian.
I will request him that if he approaches the Shree Gurdwara Prabandhalk:
Committee and Shiromani Akali Dal, he will find a ready response from them
and will be greatly assisted in organising relief work. '

The Assembly then adjourned for Lunch till- Half Past Two of the Clock.

The Assembly re-assembled after Lunch at Half Past Two of the Ciock:
Mr. Deputy President (Mr. Akhil Chandra Datta) in the Chair.

Mr. Deputy President (Mr. Akhil Chandra Datta): I understand that the
arrangenient is that the Leaders of Parties should take part in the discussion-

this afternoon.

Maulvi Muhammad Abdul Ghani: . Sir, T rise to a point of order. Sir,
today, it so happened that I was in the House at just 3 minutes past eleven of
the clock. In the House, before my arrival some Honourable Member was.
called upon to speak, and while that Honourable Member was about to begin
his speech, a point of order was raised by my Honourable friend Mr. Krishna--
machari that his Adjournment Motion was not disposed of.: The Chair was
pleased to take up that Adjournment Motion and during the disposal of that
Adjournment Motion, I came into the House and was in iy seat. Then,
I rose to a point of order, but the Chair did not follow my arguments. I
sent a written representation to the Chair explaining the position and that
representation is pending with the Chair. Now, Sir, I want to know the derision
of the Chair on that representation whether I was at fault at all. In my
opinion, I was not at fault because I was in my seat during the disposal of
the Adjournment Motion. I seek the protection of the Chair regarding my
privilege of speech, which was left unfinished yesterday.

Mr. Deputy President’(Mr. Akhil Chandra Datta): I am told by the Secre-
tary that this matter has heen finally disposed of by the Honourable*the Presi-
dent and it is not open to me to reopen that question.

Mr. Hooseinbhoy A. Lalljee (Bombay Central Division: Muhammadan
Rural): Sir, in the first instance I must thank the Government for convening
this special Session to consider the war situation and questions arising out of
the war. In the last Budget Session, I had moved a cut requesting the Gov-
ernment to convene a special Session this year at least to consider the war
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situation and questions -arising out of the war. ] am glad, Sir, that the Gov-
ernment have conceded this demand and called for this meeting. But I must
say that while we expected that this Session would be mainly confined to the
war situation, we find unfortunately that legislative business has come in
bétween which has taken vp a long time and we are no better. I must also
suy that in this Session the Government had in the first instance allotted only
one day for this all important question of food, but later on, they allotted two
.days. We are thankful for this little mercy, if I may say so, for their having
agreed to allot two days. I also find that during the time at his'disposal, the
"Honourable Member-in-charge has placed the facts before us very lucidly, very
fully and in some detail, though he was handicapped all along in the way of
-divulging certain aspects of the question which are of very great importance
to this House. If Honourable Members on this side are going to put some
questions hereafter, it is not due to our fault. If such information could not
be given out publicly, surely a seeret Session for that purpose would have
been better. 1 must @dmit, and I believe many of my Honourable Colleagues
will also adwit that the Honourable Member-in-charge has placed before us
facts and figures in a very lucid and clear way. From the way in which he has
handled this cubject, I see he has mastered this subject. He has given great
thought to this and he has put in a lot of hard personal work. 1 was n little
bit surpriced when I found that my Honourable friend the Leader of the Euro-
1ean Group and some other Honourable Members made the suggestion that we
should have a Member-in-charge entirely of Food portfolio. Sir, I am not one of
these who belicve that s Member-in-charge of one portfolio ean do justice,
Lecauso he has only one portfolio. It is the man who puts his heart into the
business and works hard and acts according to the wishes of the people rhat is
more needed than an entirely one Member. This Food Department was created
in the month of December last and for a few months, ‘there was no Member-in-
-charge. The present Honourable Member has only taken up this portfolio hardly
a couple of months ago. During this period a lot of things have been placed
‘before us, u lot has been done. I do feel that at present he ought to be kept
in charge. If they want he may be relieved of some other work, if he does
not wish to keep that work, but so far as I am concerned, I am convinced
that in the short period he has been holding charge of this portfolio, he has
done his best, and the department hag done well.

Mr. P. J. Grifiths: Then make him a Food Member, pure and simple.

‘Mr. Hooseinbhoy A. Lalljea: That may be. But there is no justification for
any direct or indirect insinuation to say that because the Member-in-charge
hos o lot of other work, something less has been done for the food problem
within the few months the Department has come in and he has been in charge.
My Honourable friend referred to some of the facts. - He referred to one import-
ant fact about what I said on the last Food discussion. At that time, I did say,
and I dc feel that after all this discussion from my Honourable friends on the
-other side that I was not far wrong. I am a businessman, my people have been
businessmen and from the facts.that we gather as businessmen, I laid mny
views befare this House, howsoever poor the statistics may be. I must say
that all along the Government of India have taken very iittle care for siatistics
se far ag food problem of the people are concerned, before the war and even
during the war. It was not so much a question which had always been in
the mind of the people in India. But it was a question which was. always in
the mind of the people of Great Britain, they being people living in an island,
they have seen for centuries that whenever their island was attacked, it meant
starvation for the people. Even during the last war they learnt a gooa deal
about their food problem and at the cost of the taxpayer they tried their best
‘afrer the war to make themselves self-sufficient in' the matter of food. They:
‘grow sugar at an énormous cpst to the public. In fact every child I met in
England in 1925 knew that they had a strong navy to protect them and sce
that they are not starved, and that so long as they were not starved their
Empire and their rule would prevail. That hds been their mentality and let my
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- Honourable friend Mr. Griffiths compare that with that of the Government of
India, and he will find that they have not at all been tareful here about food.
The safety of our people depends on the food that can be grown in our own
«country.. "Chere they have the largest navy in the world to protect them and
sce that they are not starved; here our shores are all open and there is ho
navy worth the name. If we therefore have not been more eareful it is not

our fault, ]

Coming to the figures 1 find that the Honourable Member guve us certain
figures last Friday. He has given us the total populaticn, the produetion for
. 1942-83, the surplus and -deficit and also the average total quantity of rice,

millets, wheat, gram. available within the trade bloc for human econsuu.ption
and seed purposes. To these I have added two more columns which have also
been circulated and they are with regard to average production for five years,
1937—42, and the requirements of cereals per adult per day at the rate of
6ne lb. My Honourable friend Mr. Neogy rightly pointed out.that that one
Ib. was not sufficient. We all have often said that if each of us got one lb:
dn this country we would thank God. : '

Mr. K. C. Neogy: That is described as the ideal allowance.

Mr. Hooseinbhoy A. Lalljee: Now what do we find? If I take the figure
at one W., T find 88,560,000 tons are required for the whole of India. I find
that the productive sverage for five years is 40,469,000 tons,—an increase.
Then taking the preduction of 1942-43, 1 find the figure to be 42,392,000,—a
further increase. On these figures which have been aupplied to us by the
Government of India ne one can say that there is any aeficit. In fact taking
the figure of one lb. there is a surplus of nearly 4} per cent. in farmer and
'8} per cent. in latter set of figures. Then there is another thing and that is seed
and for that,—speaking as a business man and not us an agrieulturiss,—I
allow 2% per cent., ealeulating one seer of seed for one maund of crop. Ewen
then I do not find that there is a deficit. Of course we have to consider the
serious position that has arisen owing to distribution in certain provinces which
have been very badly hit. I do not put down the shortage in Bengal to 2
millions but anyliow there is an acute shortage and one which justifies our very
«careful consideration in view of the conditions prevailing in Bengal. But I
repeat there is no great cause to feel that we are going to be very short of
foodstuffs. There may be a little shortage but from the figures which have been
supplied by Government I find a surplus of 2} to 4} per cent., that is, if we
take the production average of five years and if we take the production of
1942.43, The question that ariges is, how has this great shortage occurred
in Bengal? It has been said that there have been some exports, especially in
1942, ard a Minister, as Mr. Neogy pointed out, made that statement. We
have not got figures of exports, but considering that from the time Japan
entered the war in December 1941 shipments from the port of Calcutta have
‘nten very little, there would have been hardly 10 per cent. of the usual exports.
‘The hoarder has -been accused by Honourable Members and rightly too, but,
as it appears, when the Provincial Governments themselves want the peopl:
to keep some stocks what are the people to do? Are thev to disregard thut
advice? And what has been done with regard to these provinces. Then it
has been trotted out that the constitutional position comes in the way. During
the war there have peen many instances where the constitutional position has
been given the go-by; and I can emphatically assert thdt if war exigencies
-demand today many tkings will be given the go-by. .Thank God the Japanese
are not in Bengal today, but does the Honourable Member say that even then
he will leave the Ministers to manage their affairs? This food crisis is just as
serious as that. In iact the Bengal and Assam frontiers are actually and very
shortly going to. be the battlefields, and therefore Government should do all
they can to provide food for the people of Bengal. It is only natural and fair
that in this war zone people should keep a little stock, and human instinct being
what it is, it is nothing unusual or even wrong. Then, Sir, the position of
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Bengal is not the same as of Great Britain; I have said from the beginning that
the position is quite different.

Now the question of all questions is: from where are we going to make up
at once the present deficit in Bengal? T find from the statistics and from the
reports that I have received that we have a fairly big quantity in Punjab
‘and also in Sind and I ani very glad that the Honourable Member for War
Transport has tried his level best to arrange for its immediate transportation
from the Punjab to Calecutta. But I must say that he should take the other
districts of Bengal also into serious consideration. . I- have often been in
Calcutta and in districts of Bengal and for sometime I do feel that
taking foodstuffs only to Calcutta or Howrah or Ultadinghi is not sufficient. T
do not know what is now the condition of river-craft in Bengal on which its
Districts depend. I was told last vear when I was in Bengal that a lot of our
rivercraft in Bengal were requisitioned for war purposes and some taken to.
Burma and if that is the position today, it is really serious and more liability
falls upon the War Trahsport Member. My Honourable friend. Member for
War Transport, has told us that he is going to do more, and in fact, they have
arranged ships to go from Karachi to Bengal. I am glad to learn that. But I
feel T am not divulgirg n secret when I say that that sea-route is not quite so
very clear. T do not know whether it will be right to say that very recently—
within the last month--we heard of mishaps to our ships in the Arabian Ocean.
1 therefore warn the Government that it is not a much use our relying on the
sea-route so long as the Andamans is in the hands of Japznese; it is not so sefe.

I should like to pumt out one thing more: When recently ships containing
wheat were coming from Australia into our harbours, the City of Bombay
and the City of Calcutta and India generally were very very glad and may I say
very very happv—I do not make any distinction between Bombay and any
other part of India in this respect. It did afford some relief. But now we
find this wheat was destined for some other place and 1 understand from paper
reports and for what thev are worth,—I will not say that they are absolutely
correct—that as soon as the Punjab wheat was available, this quantity which
came from Australia was replaced. As'T have already said, T cannot vouch for
‘the correctness of this news, but if that is so I am sure iny Honourable friend,
Mr. Griffiths. who is not hLere at the moment and who wanted us to eagevly
and thankfully see siiips coming from Australia with cargoes' of wheat, will
not be happy to learn this. A few ships with wheat were brought to this
country as some parts of this countrv were passing through acute famine condi-
tions but this cargo being destined for other places, the very first opportunity,
and within a very short time, was taken to replace it and that too during the
time when we were still having acute sufferings. Whose interest is first? Mine
or somebody else's?
An Honourable Member: You take somebody’s.

Mr. Hooseinbhoy A. Lalljee: My Honourable friend says ‘you will take
somebody’s’. What does that mean? Wheat from Australia can be despatched
to other places hut if India wanted it, it is lent to India only to be replaced
iq]s soon as possible. What is the meaning of that? Tt is not fair, not even

umane. ’

We have got to consider seriously about distribution, but it is no usg
discussing that, unless and until the Government of India makes bold to take
powers into their own hands. In this war situation I was pained to learn that
in matter of food supply our Government of India was so helpless with its pro-
vinces. Sir, my Honourable friend mentioned some instances. One of themr
was that the Station Masters could also be prevailed upon to cancel the supply
of wagons,. Then, Sir, after a lot of discussion one thing lesked out, namely,
that guilty provinces were being ruled under Section 93. Then after further
discussion we found out by process of elimination that Bombay was not there,
Madras wes not there. U. P. and Bihar remained. All this trouble had arisen
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when Bengal wanted food and the Government of India thought of purchasing
from Bihar and the United Provinces. -Now, Sir, the eminent high Governors
of those provinces surely come to the Viceroy once a year' on officisl -visits;
surely they put into action all the political movements that are directed by my,
Honourable friend the Home Member. Not only that; they also carry out broad-
casting 'and propaganda work directed by my Honourable friend the Leader of
the House. I find, Sir, that if a leaflet for propaganda goes out from the Central
department at once meetings are held and speeches are made. But, Sir, orders,
nsy, requests to pass on some foodstuffs for a starving population near the
war zone are not carried out. I cannot see the reason of this affront and
why it is tolerated. .

Sir, we have got tc consider what otheér and superior powers are necessary.
I believe, His Excellency the Viceroy still holds the powers of both the House
of Commons and House of Lords; and I do not think they have been taken
away. Therefore even if it comes to amending the Government of India
Act, the powers are there. There are other ways and means too. First of all,
you have got to make the provinces realize their duty—and if the provinces.will
still have that mentality, vou must not and cannot help taking severe action.
It my Government tells me anything I am in duty bound to believe that,
and will certainly follow their advice. If my Provincial Government tells me to
hoard a little, I will hoard a little more. That is human instinet—ecall it loyalty,
if you like. But T will carry out their wishes. The Government of India have
also got a propaganda Department. The Honouarble Merhber-in-charge of the
Foodstuffs cannot, I see, divulge important things for some reason or other or take
sction. Therefore, now, I feel my own Government is the best guide for me and
T will act accordingly. T ask the Honourable Member for Food to impress upon
the Government of India and.insist upon them, as the Honourable.the Finance
Member does, to see that their orders are made effective throughout India. I
refer him to Finance Ordinances and the Textile Orders. . . . ,

Mr. Jamnadas M. Mehta: Question.

Mr. Hooseinbhoy A. Lalljee: Those orders are considered to be effective; in
so far as the Provincial Governments are concerned, they must and will earry
them out, and so are the orders of the Honourable the Home Member. I am
dealing with Provincial Governments.

On this cloth control, I congratulate my Honourable friend, the Finance
Member, for he has insisted upon cloth merchants to regularly declare their
stocks, and if they do not do so, something will be dote. Why don't you do
that for grains all over India? People oan wear clothes onlv when they have
food in their stomach.

The Honourable Sir M. Azizul Huque: On a point of order. I think, cloth
is not under the orders of the Honourable the Finance Member. He is giving
too much credit to the Finance Member. .

Mr. Hooseinbhoy A. Lalljee: I know. .It is under my Honourable friend
the Commerce Member . .o )

_ The Honourable Sir M. Azizul Huque: There again my Honourable friend
is ‘incorrect. It is under the Honourable Member for Industries and Civil
Supplies.

Mr. Hooseinbhoy A. Lalljee: That is all the same. Anyhow I am not going:
to deal with that any more, the time is short.

M1/ Deputy President (Mr. Akhil Chandra Datta): The Honourable Member
has one minute more. ' . .

. Mr. Hooseinbhoy A. Lalljee: I will just finish, Sir. My only appeal to
Government is that they must centralize all power in themselves as regards food
and they must create, if necessary, a body like the Eastern Group and have
the representatives of all Governments on that. I would,suggest that all the
orders must come from the Central Government and they must be carried out
throughout India so far as foodstuffs are concerned.
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here is one Jast thing that I would like to point out. It is this.- 1 have
3 had a leaflet handed to me in which I find that the Ministers in

o Bengal have been always saying, or some of them, that there is no
food shortage in Bengal: And last but not least, I find that Mr. Suhrawardy
has stated very recently: ‘'Is there any real shortage of food in Bengal? No,
most certainly not.”” And this in spite of soaring prices! Therefore, I  still
contend that if there is a fair distribution under the control of a strong hand
things will be better. Government is doing everything for the war. But the
foog question is just as important and my Honourable friend should insist . . .

Mr, Deputy President (Mr. Akhil Chandra Datta): Your time is up.

Mr. Hooseinbhoy. A. Lalljes: . . . insist that necessary powers are
given to him. . : '

Mr. Kallash Bihari Lall (Bhagalpur, Purnea and the Sonthal Parganas:
Non-Muhammadan): On a point of order, Sir. The Chair has.the authority
to regulate the discussion and is the .sole judge to see whether the subject is
debated from all points of view. May I submit that some impression has been

created that Bihar- . . . .

Mr. Deputy President (Mr. Akhil Chundra Datta): What is vour point of
order.

Mr, Kailash Bihari Lall: That nobody has spoken from Bihar.

Mr, Deputy President. (Mr. Akhil Chandra Datta): I over-rule this point of

order.
Mr, N. M, Joshi: That is not true. Yesterday we heard a speech from

Bibar. . .
Mr. Deputy President (Mr. Akhil Chandra Datta): Order, order. Dr.

Banerjea.

Dr. P. N. Banerjea: Sir, 1 listened yesterday with rapt attention to the
eloquent speech made by my honourable friend, Dr. Sir Azizul Huque, which
was full of music, poetry and history. But the main burden of his song was
that the Government of India was powerless, that the Government of India had
done whatever it could do within its limited powers, and that the Government
of India was unable ‘to do anything more.

The Honourable 8ir M. Azizul Huque: I think that is a very wrong inference.
I never said that. All I said was that anything which has to be done is of &
remedial nature; it thkes a little time and this is not the time in which it can
be done,

Dr. P. N. Banerjea: That was the impression left on my mind by the speech
of the Honourable Member. Now, on this particular point we on this side of
the House have fundamental differences with my Honourable friend and his
colleagues sitting on the Government Benches. My Honourable friend took
shelter behind the doctrine of Provincial Autonomy. My own view is, and that
is the view of many of us sitting on this side of the House,.that Provincial
Autonomy in the proper sense of the term is not functioning at the present
moment anywhere in India. The Provinces are under the control of the Cen-
tral Government to a very large extent and the Central Government itself is &
subordinate branch of the British administration. Therefore, it comes to this
that there is only one government in the country and that is the British Gov-
ernment in India. We must brush aside from our minds all references to
P®vincial Autonomy and things of that sort. _

Sir, T am sorry to have to say that my Honourable friend, although he comes
from Bengal, has not been fully alive to the gravity of the situation which pre-
vails in that Province. From every side of Bengal, from every district and.
every town, comes the news that Bengal is already famine-stricken. We hear
accountas, hﬁrrown:sg accounts, of starvation from death, of people feeding even
on carcasses, of wives and children being sold. Can any situation be worse than
this? Thealel accounts would melt even stones, but our Government sits un-
moved and unaffected. '
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Sir, despite all the excuses which have been put forward by the Govera-
ment, wethgld that the Government is responsible for the present crisis. This
crisis svould fiot have arisen but for the want of foresight and vision on the part
of the Government and for the wrong action which they subsequently toak.

More iihp:n two years ago distinet signs of a coming crisis were visible but the
Government of India was unable to read those signs and to take the precau-
tionary measures to guurd against them. When the Government woke up from
its slumbers what did it do? The Govermmnent of India took ill-conceived
measures which went very greatly to complicate the situation.

Speaking for Bengal, I should say that the trouble began with the denial
policy of the Government. Stocks of rice were removed from several districts.
of that Frovince and were exportéd from that province—whether they were
exported out of the country 1 do not know. Then what happened afterwards?
No measures were taken to fill the gap which thus occurred. Then the Govern-
ment of India took several measures inconsistent with one another so that, to-
use the words of Sir Nripendra Sircar, s former Member of the Executive
Council, the Government policy changed every fortnight. Restrictions were:
placed at one time on the movement of food articles: the next moment thege
restrictions were removed. On top of that the prices were fixed without any
reference to the control of supply. Now there were other factors which com-
plicated the situation further. Food was exported from this country until very
recently, and very little food was obtained from abroad, although such importa-
tion had been insisted on from all sections of this House. I understand that
wheat was obtained from Australia; but as soon as the wheat position in the
Punjab and Sind improved to some extent, this loan which had been obtuined
from Australia was paid back. Now, if the Government had retained this wheat
in this country that would have helped to ease the situation in Bengal tc a
great extent. Now this was the policy of the Government—an inconsistent
bungling and incoherent policy. Add to this, there was inefficiency and dis-
honesty on_the part of many officers of the Government. = What is the result of
all this? The result of all this is that at the present moment we have arrived at
a point where it is difficult to foresee what the end of it all will be. We find
that the Government have persistently held thé view that there has been no
shortage of food in the country and this view has been expressed by all from
the Secretary of State down to the tahsildar. But if there is no shortage of
food in the country, what is this difficulty in obtaining food due to? It must
be due to inefficiency on the part of the Government and the irrational policy
which has been adopted by it. If we compare the position in India with the
position in the belligerent countries which are actually at war, what do we
find? They have safegurded their food position. There is no country, no:
belligerent country, at the present moment where the food situation is so bad
as it is in this country. Therefore, the Government stands condemned in the
eyex of world opinion. I would request the Government of India to appeal to
an international tribunal ot refer it to the President of the United States of
America, or the President of the Chinese Republic, or the head of the Russian
Government. Let them pronounce a verdict on the present situation in Indig
and we will be guided by that verdict. '

But it is not my present intention to blame or condemn the Government.
That is not my real object. If I refer to the past it is only because I want the
Government to learn ‘from the experiences of the past. My present object is to-
rouse the conscience of the officers of the Government, of the head of the Gov-
ernment, and to make them alive to their sense of duty. That is my present
purpose. .And in order to rouse their conscience, I express this view that if
there is right. feeling on the part of the Government, if there is'right thinking
on their part, and if there is resolute determination on their part to do the right
thing, the situation can still be saved to some extent and loss of many lives
may be averted. In that view of things I should like to make a few definite
suggestions. Many Honourable friends of mine have already made suggestions
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and I agree with many of those suggestions, but I would like to put the sugges-
tions made in this House in a more, concrete and eategorical form.*

In the first place, it should be definitely recognised that there is food short-
age in some parts of the country, particularly in Bengal. T do not think it is
desirable to” indulge any longer in any quibbling with regard to.phrases or
jugglery with regard to figures.” What has to be admitted by the Government
is that food is not available at ordinary prices in some parts of the country
* That having been recognised, the mnext step for the Government to take
would be to assume the responsibility for making the necessary supply available
in the deficit areas, particularly in Bengal. Thirdly, I urge that such supply
should commence immediately. There should not be the slightest delay in
making the supply, and such supply should be continued till the scarcity ends.
In this cormection I may mention that an Honourable Member of this House,
Mr. Abdullah, is willing to offer a large quantity of wheat if the Government
can avail itself of it. Only two hours ago I received a telephona communication
from the Rice Merchants' Association of Lahore in which the President of that
Association said that they were willing, the Rice Merchanfs’' Association were
‘willing to give us 2} lakhs bags of rice immediately, and thev have been willing
to purt with this quantity for the last ten days, but no facilities were given to
them to take it to Bengal. He further told me that Mr. N. M. Khkan who is
the Food Controller in Bengal was here at that particular moment, is still here
and is going back to Bengal empty handed because no facilities could be given
to him to take charge of those bags of rice, 2} lakhs bags.

The Honourable 8ir Edward Benthall: At what price?

An Honourable Member: There is peimit.

. Dr. P, N. Banerjea: Permits and things of that sort—the whole machinery
is 30 defective that it is not possible to take immediate action.

Bir Kulummad Yamin Khgn: The Honourable Member wants to kmow at
what price.

Dr. P, N. Banerjea: Fourthly, I would urge that the purchases should
be made by the Government of India through the Provincial Governments, and
the price to be paid should be wreasonably moderate.  Fifthlv, T suggest that
the Central Government must make adequate arrangements for overcoming the
“transport difficulties. I know there are many difficulties, and just at the
present moment the breach on the E. I. Ry. near Burdwan has added to those
difficultics. But if the Transport Member decides to give priority to the moving
of foodgrains he will be able to overcome all these difficulties.

‘The Honourable Sir Edward Benthall: We have already done so.
Mr. Lalchand Navalral: Nothing more is required then?

Dr, P. N. Banerjea: T am glad that the Honourable Member has done so.

T do not know whether the measures taken by him have been adequate or
mnot, but the public feeling is that the measures which have so far been taken
have been extremely inadequate. More measures will have to be adopted in
- order that foodgrains may be moved from the Punjab and from Sind to Bengal
with the least possible delay. . If the breach in the railway line cannot be re-
paired within a short time, temporary bridges will have to be construct® and
foodgrains may he taken through the loop line or the B. N. Ry. or the B. N. W,
Ry. 8o, all these steps will have to be taken before the transport situation
becomes completely normal.  Sixthly, I urge that imports should be obtained
from abroad, from Australia and, if possible, from other countries, because the
supply which exists at the present moment in India is insufficient. Seventhly,
I urge that the purchases made by the (Government for military purposes and
for the supply of food to its civil employees should be restricted to the imme-
diate needs and should not be so large as to disturb the market to a great extent.
In this. connection, I am happy to find that the United, States of America, a
great oountry, a country which is in the vanguard of the civilised nations of the
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world, has slready set a good example. A cominunique has been issued by thig
great country to 1;);19 eﬁ'ecgt that purchases should be made for the military forczi
only for a small period and no large stocks should be held. This brlflgs me Yo
the question whether already large stocks are held or not for military P“"f"l‘?e*’
and for feeding the civil employees of the Government. There is 2 fee dlng
abroad that the military people have amassed large stocks and -that a consider-
able portion of these stocks has deteriorated, because the stocks could not be
used immediately. If that be so, .I would urge that some portion of these
military stocks and stocks reserved for civil employees should be released in order
that the starving population may be fed. If necessary, this release should be
on the basis of a loan so that as soon as the next crop is harvested that loan
may be paid back. _

Eighthly+ I urge that there should be a Central Food Council to advise the
Government of India in all its activities in regard to its purchase, fixing of the
price, the movemente of food articles and so forth. (An Honourable Member:
“‘Aud a committee of the House'’.) This House ought to be represented on
that Food Council. I further urge that this Food Council should meet at least
once a week.

Ninthly, I come to the question of distribution. The Provineial Govern-
ments should adopt a fair and equitable basis of distribution and should vn_rork
under the guidance of a Provincial Food Council consisting of representatives
of all parties and interests. This Council should also meet once a week.

Tenthly, there should be food committees in every district and in the more
important towns,

Eleventhly, I would suggest that the industrial concerns, commercial firms
and tea planters must not be allowed to keep large stocks, that is to say, stocks
beyond their immediate needs.

Twelfthly, T come to a very important point, and that is that Bergal should
be declared a famine area and that steps should be taken to give effect to the
Famine Code. A copy of this code, I hold in my hand. Already, the signs of
famine as mentioned in this Code have been observed and the preliminary
stages have already been passed. The next step is to start relief works through-
out Bengal and to give gratuitous relief at the homes of the people who will not
go out to the relief works. My friend Dr. Sir Zia Uddin suggests to me that
rupecs should not .be given but that food should be supplied. I entirely agree
with him that food must be supplied. '

'1318 Honourable Sir M. Azizul Huque: Who is to declare Bengal 4 famine
area’ :

Dr. P. N. Banerjea: The Provincial Government, but under inspiration from
the Central Gevernment. There is no distinction, as I said. There is only
¥n3" Government in the country and that is called the British Government in

ndia.

) Thirteenthly, in the urban areas of Bengal, rationing should be resorted to
with the help of represehtative non-official committees and if possible, through
the ordinary trade .channels. ' )

Fourteenthly, the maximum prices ehould be fixed for' the principal food
grains i the province and every necessary step should be taken to make these
prices effective, ,

Lastly, I would urge that adequate assistance should be given to those
voluntary relief organisations which are doimg so.much good work within their
limited resourcos. Their wbrk, I understand, is being hampered hy the police
and the Government of Bengal. My witness is my Honourable friend balong-
ing t> my party.

Now, Sir, this is a short-range policy.  Although a short range policy is
needed at the present moment and should be -given immediate effect to, . we
require also a long range policy, because the war is not likely to end very soon
and so long as the war persists we shall have to suffer from scarcitv of food.
Therefore, I suggest that simultaneously with the adoption of the short-range

a
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policy the Government should adopt & long-range policy by assisting the growth
of more food. I am told that a food campaign has been started and hase been
in progress. But this is 8 mere press campaign and propsganda through pam-
phlets. The bulk of the peole are illiterate and this sort of propaganda will not
be of any help. I, therefore, wish to make some practical suggestions, in. this
connection. First, there should be the supply of sufficient quantities ot good'
seeds to the cultivators. Then, there should be provision of adequate facilities
for irrigation and drainage. There should be suitable advances to cultivators to
expand their operations. The cultivators should be encouraged to bring under
cultivation cultivable waste lands with the help of motor tractors. Lastly there:

should be adequate arrangements for the supply of manures und synthetic
fertilisers. : . .

If all these steps are taken, a great disaster may be averted. - Sir, there
have been many black chapters in the history of Britishsrule in India. If you

are not prepared to take adequate steps at the present moment, you will add.
another black chapter to that history.

Sir, I hope and trust that the Goverbment will now rise to the height of
the occasion and see to it that British rule does not come to un end in such
dismal circumstances. ’ ’

Nawabzada Muhammad Liaquat Ali Khan (Rohilkund and Kumaon Divi-
sions: Muhammadsen Rural): Mr. Deputy President, my Honourable friend,
the Leader of the European Group, yesterday faithfully echoed the feelings of
all the non-official Members of this House when he stated that the Govern-
ment did not sufhiciently appreciate the seriousness of the situation by not dis-
cussing this matter earlier and going on with other matters which were not of
immediate importance. This is nothing new as far as the present Government
is concetued. They are well known for doing the right thing at the wrong time.
While people are dying of hunger, while people are crying for food, they' are
thinking of improving the University education in the country.

I would like to compliment my Honourable friend the Food Member on his:
lucid survey of the situation that exists in the country today. His, indeed, wus
a wail asking for co-operation and help from every quarter. When I listenkd to
the speech of the Honourable the Food Member, I must admit that I had a
feeling of depression. But in contrast to that came the speech of the Honour-
able M=zmber for War Transport. He stated and gave us information that the
situaticn was, indeed, not so bad. He reminded me of a person who was lost in
a thick forest and was whistling to keep up his courage. It has been recognised
by everyone in this House, not only in this House but also outside, that the food
situation, which is facing the country today, is indeed a very serious one. It
is said that it is no use dwelling on the past, but I feel that if we are to ignore
the past altogether, we shall fail in appreciating the. situation at present and
making plans for the future. It cannot be denied by .anvone that the Gov-
ernment of India as far as this question was confcerned, failed completely
when the war started in 1989. Every country that was well-organised, every
country where the Government were not puffed up with a feeling of self-
satisfaction tackled this problem at the very beginning. At first nothing was
done. Fven after Japan entered the war and after Burma, one of the chief
countries from where food came to 1Indiu, was lost, “even then the Govern-
ment did not take any effective action. The Honourable the Food Member
ms told us that it was only in December 1942 that a Food .Department of
this Government was set up. This, to my mind, is criminal negligence on
the part of any Government and it is more than criminal negligence on the
part of a Government which has' not got the sanction of the people behind it.
While the Government of India have taken every step for the prosecution of
this war on ‘the battle front, they have totally ignored the home front. And
let mo tell them that no battle has ever beenewon and especially nowadays
no battle can be won by only fighting on the battlefields. If your home front:
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38 not secure, in spite of all your armies, in spite of all your tanks and arma-
‘ments, you will not succeed, and as far as the home front was concerned, it
was totally ignored. That, #0 my mind, is indeed a position which has -
brought the present situation into existence. »

Sir, a number of suggestions have been made. I do not think that there
is any conceivable suggestion that has not been made to the Honourable the
Food Member for relieving the distress. But this debate was not really

‘intended for the ‘purpose that the non-official Members should come forward

with suggestions 'and place them before the Government. If that was the

intention: of this debate, if the Government wanted to know what were the
'suggestions that the non-official Members could offer, then it could have heen

done much better in a Committee. I understand that the object of this
debate was to. find out from the Government what concrete steps they were
taking to meet the situation and what help they demanded from the nén-
ofiicial Members of this House to meet that situation. My Honourable
‘friend, the Honourable Member for Food, will forgive me if I say that his

-speech is lacking in that respect. If I might describe the years from 1940 to

‘1943, they can aptly be described as an era of Conferences, disappointments
and disillusionments. We have been told that one Conference was held at
such and such time and another Conference was held at such and such time, and

‘if you read the speech of the Honourable Member carefully, you will find that

every time the decision of the Conference was different to what it was the
last time. They accepted one proposal at one Conferencg .and they' rejected
‘it at the next Conference. They met again and accepted the propiysal that
wus made at the first Conference, This has been the position ag far us the
tackling of this problem is concerned. We were told that there was a very

‘representative Conference convened of representatives from all interests. We

were told that it met here in Delhi for nearly three weeks or more. No indi-
-eation has been given to this House as to what have been the tentative sug-
gestione of this Conference. And now I understand this Conference of
-experts: ix going to meet in Simla to write the repert.

The Honourable Sir M. Azizul Huque: I think the Honourable Member i»

‘wrong. The Committee has concluded its deliberationé and the report is

being drafted. They have gone back to their homes and they are expected to
meet ii: about five days’ time. .

Nawabzada Muhammad Liaquat Ali Khan: 1 may have misunderstood
“wha, I heard about this report. Perhaps the report is being written in Simla.

The Honourable Sir M. Azizul Huque: That is so. ‘

Dr. P. N. Banerjea: The writers must keep their heads cool.

Nawabzada Muhammad Liaquat Ali Khan: I am sorry for making this

‘mistake but it was from the members of this Conference themselves that I

understood that they were going to meet in Simla to consider the report, not
that I grudge them a few cool days of Simla. Not at .all .But what 1T was;
suying is this, that the only justification that eould be offered by the Govern-
ment for delaying the discussion of this matter could be that the Governmens
might be in a position to place certain data or certain conclusions of this Con-
ference that was being held. That also, Mr. Deputy President, is not .vail-
able to Honourable Members of this House. I really fail to see what is the
object of this debate. The Government. come before us, they do give us-a
historicul background and a lucid survev of the position.. But what is the
good of this debate. How can non-officials assist the Government unless we
“know what their concrete proposals are. The proposals which have heen
‘made by Honourable Members of this House must have been placéd hefore
the Honourable Member for Food at one time or another. It is not that the
non-official- Members of this House derive inspiration from God Almighty
which the Honourable the Food Member can not. The object of this debute
“has bheen completely frustrated. FEverybody realises that the Food situation
is gerions.  Everybody .agrees that something is to be done, but-it is the duty
.of the ‘Government to tell us what it is that they intend to do. Tt has bheen
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said 1 think it was my Honourable friend Mr. Griftiths and some other Hon-
"ourable Members also have stated that there should be a separate Food Mem-
ber. Sir, this is another entulity of the bureaucratic regime which one
finds difficult to understand. 1t is not the Member or the heads of these
Depdrtments that make things go. The whole structure is rotten. It would
not make the slightest difference whether there is a separate Food Member
or whether there are half a8 dozen Food Members. As far as we are concerned
to stata it in Persian:

“ Mdrd cheh azin Qissa keh khar amado buz raft ™, )

which means, whether a donkey comes or a goat goes, that really does not
matter. It cannot improve the situation.

An Honourable Member: Who is the donkey and who is the goat?’

Nawabsada Muhammad Liaquat Ali Khan: To whomsoever the cdp fits he
will put it on. What 1 am saying is this that this does not really matter.
We have discussed the inatter for two days and somebody suggests ihere
should be a separate Food Member. To iy mind it seems thut the present
Food Member took a few months to reach where he is now. Now, a new
Food Member will come and He must take another few months 10 grasp the'
siluation. Because one thing is cértain, that whenever there is a chunge,
the new man, whoever he may be, will not accept the policy of the man whois
going. Otherwise, he cannot justify this change. So, therefore it will take
another three or four months and by the time the new Member is able to
understand how the situation lies, another Session of the Asseinbly will be
held and my Honourable friend Mr. Griffiths will put up a cuse for another
new Food Member and contend that unless a new Member comes the situa-
tion will not change in the country. These 1ethods of conferences, change
of heads of Departments, change of Secretaries are yery dear to the kind of
djovernment that we have today. They have never solved the situation in
the past and they never shall do so in future.

The Honourable the Food Member complained about the lack of co-opera-
tion fromi Provincial Govermments, A greut deul has been suid on that point.
To my mind, it seems that the Government of India ure in that pitiable posi-
tion that they do not 'get the co-operation of uny one. The Provincial Gov-
ermments do not co-operate with them, the politicu! parties do not co-operate
with themn, the ounly people who seem to be co-operating with them, and even
thers, there is some doubt, are those who ure tuken into the fold of *'hu Gov-
erument of India. BSir, this is reully u very serious situation that the present
structure should fuil at au time when there is the greatest need for co-opera-
tion. What is the reason for that? Is it that the Provincial Governments
are devoid of all sympathy and of human feelings. s that the reason? 1 am
afraid 1 cannot sccept that us the reason. There must be something wrong
in the dealings of the Government of India with the Provincial (Governments
ihut they find they cannot co-operate. Then, Sir, my Honourable friend the
Food Member also wailed about these hourders. My Honourable friend the
Lender of the European Group rightly said that these people who are reaily
social curses should not bhe shown uny inercy. But this benign Govermmnent
is so merciful towards the culprits of this kind that they do not even mention
their names. My Honourable friend asks public opinion to condemn these
fellows, but we do not know who these fellows are. Who are they? Why
ave the Government so afraid of exposing one or two of them. 1 dare suy it
would be a lesson to others if they did. The machinery of the Provincial Go¢-
ernment has failed because of the attitude of those who are at the head of
these Governments. At present the only good record pf an official which is
appreciated by, the people who are higher up is, how much money he has col-
lected for wat fund, not what steps he has taken to help the poor people, rot
whnau steps he has taken to relieve distress of the poor, but how much roney
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has he collected for war fund. The result of all this is evident. Ag has bqen
pointed out, it is the experience of every non-official Member who is not ln{-
ing within the four walls of the Delhi Secretariat thut whenever 'unybody is
hauled up, he can always get his release by paying a4 little subscription to your
war fund. It is a fact. People do not come forward to co-operate with you
becsuse they know full well that they will only be getting a bad name, when
the Government will not be able to‘bring to book those felows who are cul-
prits in this respect. This to iy mind, Sir, is another matter that needs
drastic change in the policy of the Government. .

Sir, there is one point, I do not know whether these figures are correct or
whether we have not undersjood these figures correctly. 1 hope my Honowruble
Ariend the Food Member will correct me if 1 am wrong. We were supplied
with certain figures. The statement gives the population und the surplus and
deficit position of each Province in respect of principal cereals in 1943 as
compared with the normal. Here is given u total of 42,892,000 tons as the
production for the year 1943. There is another statement supplied to us where
it is stated that the total requirement at 1 lb. of cereals per adult unit per day
is 38,560,000. So this really leaves a surplus of nearly 82 lakh tons. Now all
this time we have been told that there is a deficit, thut India does not produce
sufficient foodstuffs for the population of the country. But we have been sup-
plied with these figures,—I do not know whether there is a misprint or we have
not -understood these figures,—I should like the Honourable the Food Member
to explain why this discrepancy has arisen in the figures which have been.sup-
plied tc us. Then there 18 unother question. My Honourable friend said that
when they removed these trade barriers. somewhere certain actions were taken
by certuin people which did away with any benefit that might have ucerued on
faccount of the removal of these trade barriers. He told us that the station musters
were stopped from sending the foodstuffs; he told us that all this happencd in
May and June when the trade barriers were removed; we are now in August and
Government are still making inquiries. It seems to me that either theve is a
dack of co-operation between the various departments or there is that slowness
in the movement of the Government for which it hus eurned a reputation. Sir,
these are really very serious matters, that certain action is taken by the Govern-
menc of India to relieve the distress of the people and certain people put obstacles
in the way of the Government. Of course Governnient are not in possession of
facts andg so I do not know what they can tell us, but T should have liked to ask
what action they propose to take in a matter like this; because, let me tell you
that action such as this bring Government into diseredit, and vou cannot expect
the illiterate people to have any regard for your authority when your orders in
matters like this are not carried out. There wre two propositions before the
House; either there is a sufficient umount of foodstuffs in the country or there
is not. 1If there is not sufficient foodstuffs 1T am afrnid nothing can be done by
any Government. If they carry foodstuffs from one province to unother they
will start starving the people of that province. So the only remédy for a position
like that is that they must arrange for immediate import. You cannot solve this
problem by carrying foodstuffs from one area to another. You might do it
temporarily but if you want that this thing should not recur you must import
foodstuffs, But if on the other hand, as has heen contended hy some Honour-
able Mcml.)ers, there is a sufficient amount of foodstuffs in the country,—and in
this assertion of theirs they are supported by no less an authority than the Scere-
tary of State for India who stated in the House of Commons, if T remember
rightly, that there was no scarcity of foodstuffs so far as India was concerned;
it was only a question of distributing it properly,—then it is really-a 1more
serious problem for the Government to tackle than ir: the other case. ~Sir, food
is more important than anything else. People can forego other requiremerts of
life but food is & commodity which they cannot do without. And in this respect,
as T have tried to show, Government have been most negligent. It should have
been their primary duty to tackle this problem; it should have been their duty
to make plans from the very beginning, and in that respect they have failed
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.completely. However, what has huppened has happened. But for God's sake
get 8 move on now and see that when the tie comes for the next crop you are
not found in the same mess in ‘which you are today.

My Honourable friend the Food Member 1nade an appeal, a very moving
sppeal, to public opinion for co-operation in this country. Sir, a Govermment
that treats public opinion with contempt has no right to demand co-operation
from that public. Have we not noticed on the floor of this House how the
‘representatives of the people have been treated with contempt, how their opi-
nions have not got the slightest effect as fur as the actions of the Government
.are concerned? What right have they to appeal tofpublic opinion to come to
their rescue when they find themselves in a hole on account of their own
actions! It is not that public opinion in the country has not been willing and
lias not offered at every stage and at every moment the fullest co-qperation, but
the Government have consistently and persistently refused that co-operation and
itreated it with contempt. And let me tell you this, Sir. You may win battles
in all the battlefields of the world, but as far as the home front is concerned you
will never be able to carry on successfully unless you can have the good will and
the co-operation of the people of this country. You must admit that in those
provinces where the Governments are fundtioning and where they are not ruled
under section 93 there is more co-operation from the people than in those pro-
-vinces where the rule.of section 93 is in force. My Honourable friend Dr.
Banerjeu, suggested that there should be food comnmittees in Bengal. 1 have
been reading in the papers that there have been established during the last few
‘months thousands of food committees. That shows that if there are representa-
tive persons in the Government with power and authority the people at largs sre
prepared to place their faith in them. But us long as the .Government of India
i constituted as it is, it cannot command that co-operation, that confidence and
‘that good will which is required at this moment. Therefore, Sir, if the Gov-
.ernmem of India are really anxious, if my Honourable friend is really honest
‘when he appeals to public opinion, they should show some more regard and
-some more respect for:the public opinion of the country.

The Honourable Sir M. Azizul Huque: Sir, I am now to reply in the course
.of an hour or so to-points which have been referred to in two days of debate. I
may therefore be excused if I am not able to reply to all the points,—not becuuse
T have not some answer, but because I may not have sufficient time.

Sir, 1 will begin with a reply to my Honourable friend Sir Abdul Hulim
Ghuznavi. He referred to the situation in Bengal being disposed of in o few
sentences. And one or two othér Honourable Members on this side have ulso
‘ said the same thing. Sir, 1 have never considered that speech by

PMe tself is the best part of u man’s perforinance, and I thought that it
would be better if within the time at my disposal 1 narrate before the Honour-
able Members the steps that we have taken to meet the most difficuit situation
in Bengal. Sir, I might say at once that I yield to none in the House in my
deepest feelings for the unprecedented sufferings of the province to whieh T have
the honour to belong. My feelings are fully well known. Accustomed to hear
many speeches, 1 thought that lucky are those who know when to refrain from
saying all what they actually say. S8ir, T will not say anything more on that
‘point. .

But, Sir, it has been a matter of almost tragic feeling within me that during
‘the last two days’ debate Honourable Members have made stateiments which
will show as if the situation was solely due to the only fuctor which was spoken
tc by the Honourable Member himself. Sir Abdul Halim Ghuznavi said that
huge quantity was lost by loss of Burma, that Burma rice fed half the labour
population, of India. T thought when categorical statements like these are
made. there ought to have been some effort to understand the implication of
the loss of Burma import. The total rice production of -India is about 25 or
26 million tons and the total Burma import was only a million and a half. The
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uverage imports from Burma to Bengul were 400,000 tons, but there were
exports from Bengal to other puarts; the net imports to Bengul were only
200,000 tons or thereabout. 8ir, in the year 1941-42, the net import for
Bengai, which may be considered, as lost after loss of Burma, was only 224,000
tous us- sguinst the normal production of 8% million tons, in other words 2 out
of 85 tons was lost.

But the next point is still more serious. An impression was created that
buge quantities were lost by denial policy, as if the whole of Bengal wus bled.
white by the effect of this denial policy. Sir, I leave it to the Honourable
Members to judge when I state all the facts of this denial policy before this
House. The total quantity taken under this denial policy was only 17,503 tons
of rice and 20,000 tons of paddy. Converted all into rice it will come to.
roughly sbout 86,000 tons, against the production of that year of 10 1ajllicn
tons. Do remember that it was after the harvest of 1941 which was one bof
the biggest harvest. Against that ten million tons of production, the utmost
which the denial policy affected was only 86,000 tons.

There is something more and that is the question of distribution. The
Government of India was a hoarder, was a profiteer, was an institution which
was out to see that the Bengal people are starved! But, 8ir, how this amount
was distributed? I have got exact figures of this denial policy. Out of
17,500 tons of rice, only 2,500 tons were sent to Ceylon and one hundred tons
were purchased for the Defence Services. So, 2,600 tons only’ out of 36,000
tons of ricc were taken by the Government of Indix either for the purpose of
export or for the purpose of Defence Services. As regards rice, 4,000 tons were
used for the District of Midnapur; 2,000 tons for the cyclone area of Bengal
and 8,900 tons for the purpose of Caleutta and industrial areas. So far as paddy
is concerned, not a single ton was purchased or sent out by the Government of’
India. 2,600 tons was used in the Bengal districts, 1,600 tons for ryclone
areas of Bengal, about 500 tons for Calcutta and Industrial area. The:
rest was milled in Caleutta for Bengal purposes. Sir, that is the story of the:
denial policy about which a good deal of propaganda has’'been going on as if that
is responsible fo} the present situation. T believe, my Honourable friend,
Dr. Banerjea, will also admit that 2,600 tons which wds sent out, the rest being
used for the purpose of Bengal—cannot at least create the present situation.

Dr. P. N. Banerjea: I said that the trouble began with that.

The Honourable Sir M. Azizul Huque: But my trouble also begins with

that.’ .
My Honourable friend, Sir Ghuznavi, said that huge quantities were
exported to Saudi Arabia and Persian Govermment in 1942. I do not knew
why he selected these two particular countries. Probably he has no objection
if exports are made to Africa or Ceylon. . '

Sir Abdul Halim Ghuznavi: I objected to all exports.of foodgraing from
Bengal.

[At this stage, Mr. President (The Honourable Sir Abdur Rnhim) resumed
the Chair.] _ .

The Honourable Sir M. Azizul Huque: Sir, so far as Saudi Arabia and
Persian Gulf are conterned, the total amount of ricg and all foodgrains export-
ed during the year 1942.43 was: .

Behrein . . . . ~ . . 8,143 tona
Arabia . . . . . . . 32,318
Total 38,461 ,,

L -

Then, Sir, he referred to the frantic telegram of Mr. Fazlul Huq. T am
at least happy that he has become frantic to send the telegram now. I ask
mv Honourable friend to find out, when did Mr. Fazlul Huq realize—I should
not have used his namet-when did the late Chief Minister of Bengal realize
that there was famine condition in Bengal in 1942? Was it in August 1942
a8 my friend says today? Will he get an answer from him as to why is it
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that in January 1943 when the Goverument of Indis wrote to the Govern-
ment of Bengal that there was»u grent shortage for civilian consumption, of
vegetables—specially potato and onion—thé reply came in the month of
Japuary from the Bengul Government that nothing need be done for potatoes
and onions,—because there ure 'plenty in Caleutta. Sir, in that letter in the
month of January the Government of Tndia promised to give financial
assistance, assistance to get seeds and ianures. The Government of India
wanted to get a seed progrmume so that India could, if necessayy, import from
otlier countries. May I know, Sir, if thers was such famine, as is represented
to be, in August 1942, why this letter came from the Government of Bengal
without any programme, without any estimate of seeds. and without & request
for financial assistance? In the end it was said that nothing need be dnne
because there were plenty of potatoes and onions in Caleutta. Not onlv that.
May I say again on that very statement which is known to evervbody, that
Bengal had an estimated production of 10 million tons of rice in 1941-427
How is it that within gix months the whole of thal rice was exhausted to
create famine cpnditions in the month of August, and specially when anvbody.
who is familiar with the economic situation knows that from about the end
of August till the first week of September, at least the 4us crop, one-quarter
of the total rice crop, is available in the market. * Sir, these are facts which
are at least such that makes me say that it is not a day too soon that Mr.
Fazlul Huq should have now sent a frantic telegram.

Sir I will now deal with some of the other points which Sir Abdul Halim
Ghuznavi placed before this House. Many suggestions have been inade to
me before and may I say also by Homourable Members during this debate.
8Sir, I took charge of this Department on or ubout the 8rd May, and since
that date till today, we have been trving our level best to tide over the inune-
diate difficulties. When Dunkirk happens, when Siugupore falls, when there
comes u retreat in the North African regions, surelv, Sir. that is not the titne
to have an immediate enquiry to find out why in the past we wmade mistakes.
We have u most serious problem to deal with toduy, und 1 do beseech Honour-
able Members to believe me, on behualf of the Departinent, that for the last
three months, day aud night, we have been working to see that a little more
relief goes to the deficit dreus. Moment after momment, not merely between
the hours of 10-30 in the morning and 5 in the evening, but for much longer
hours, everybody has been working and trying to do his best to meet the
exigencies of the situation. Possibly a little breukdown here, possibly u little .
dislocation there: but the sum total is that some poor men may be starving
in certain ureas and they ure constantly before us. ‘

Sir, that is more or less my explanation; for the last three months we
have been battling against heavy difficulties. We have not vet been able to
plan and make a programme for the future, but we have taken steps. What-
ever might be the view of tlle Nawabzada that public opinion cannot be
mobilised in this country for various reasons, 1 at least belonging to the
country should try mny best to get public opinion with me in any measures
that I may take to tackle the food problem of this country. T would not be
true to the interests of the starving willions if T'sit down in the Secretariat
and draft a plan without consulting those whom I can. without getting an
opportunity to know the facts of the case, without understanding the iniplica-
tions of the problem, without realizing the complications of the situation:
and all this, believe me we have been doing; but it was ot our fault that
we ‘could not, huinanly speaking in consideration of the time factor do anv-.
thing njore and place n prograinme before vou today. I do realize the futility
of the ‘debate, as my friend the Nawabzada has told 1e. But, Sir, even
that futility sometimes gives some consolation when man is battling against
tremendous difficulties. A little talk to a friend gives himn a solace and com-
fort. It is from that spirit that T brought this motion before this House
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because | thought that we would be participants in the common weal and
woe, and participants in any measure that we might recommend for the
country.

Sir Henry Richardson has spoken about - my being in charge of three
Departmentes. I plead guilty to it. He has asked—which department has
suffered. But this much I can assure him that it is not the Food Depart-
ment. Every question has been disposed of as expeditiously as possible. I
can also assure him on the floor of this House that for the last three months
everyone in the Department has been' doing the same thing.

8ir, I could not understand the point of view of Mr. Abdur Rasheed
Choudhury that the hill tribes are the worst sufferers because vegetables
are so cheap. Well, Sir, I am at least happy to find that there is some
part in India where vegetables are cheap because the people will not pay the
proper price for végetables to the hill tribes even when they have to purchase
rice at o high figure. He also questioned the sudden change into free
trade. Sir, it was not a sudden change. It was a change which was forced
upon the Government of 4ndia. It was a change which had to be accepted,
and I for myself can assure you that though this decision was made almost
simultaneously with my taking charge of my office, I am convinced -that if
free trade had not come we would not have been sble to sit on the floor of
this House even today. There would have been a complete crash of the
civic life not only of Bengal, but of other parts of India. It may be that our
estimates might have been wrong. It may be that now that the traffic rolice
is in the corner, you find life-so comfortable. But the manner in which that
life has been built up is a factor which is often not noticed.

Mr. Joshi has referred to several things that I can or should do. Sir, I
will never say what I can do. But this much T will say on behalf of the
Government of India,—that but for the fact that during the last three months
we were obliged first and foremost to supply the needs of the deficit pro-'
vinces, 8s those needs were of the most urgent emergency, they would have’
prepared a scheme to put an end to this state of things. It is no use my
saying that I should have the co-operation of this and that. I should prefer
to await judgment when the real plan comes.

Mr. Haidar Imam has referred to free trade as putting up the selling
price of rice to Rs. 40 & maund in Bihar. 1 myself was twice in one of the
districts of Bibhar after the introduction of free trade. I was there ulso
before its introduction. I know definitely that prices went up from between
Rs. 12 and 13 to Rs. 17 and 18, but not to Rs. 40. But we are between
tue devil and the deep sea. Criticism has come'from the .United Provinces
that because there are barriers, the wheat price has gone up to Rs. 19:
somewhere else the price has gone up ‘because there is fre¢ trade. There
seems to be doubt as to whether the fault lies with free trade or with the
barriers. I tbink there are other economic reasons behind. In my speech I
tried to give a picture of the factors which are responsible for the food situa-
:1015' in the country. The fault lay neither with the barriers nor with free
rade.: )

I will not try to imitate the language of my friend Mr. Neogy. My
tulents do not permit me to do so. I will also not try to imitate the strong
language which has been used by weaker persons. May I say that so far as
the general food situation is concerned, the position in the year 1942-43 as
compared with 1941-42 was that rice was about one million tons short: wheat
was about one million tons -surplus; and millets, of which there wuas na very
large quantity, were said to be merely about 8% to 4 million tons surplus.
Much has been said about the ‘Grow More Food’ campaign results. T (ould
not at least understand the point of view when Mr. Bhutto said that the
‘Grow More Food' camnpaign had no appeal to the public. Probably he was
s0 interested in the reduction of land assessment that he forgot the other
side of phe picture. There was definitely an increase of at least over o
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million acres under rice production ss a resuit of the 'Grow More Food’
campaign. The ucreage increase under wheat was not much, but it was
substantially about half & million acres. 1 am speaking subjeet to correction
pecause I think there is some mistake in my typed copy, but in any case,
the yield was at least one million, ton surplus. Rice, in spite of the increase
in acresge, was in deficit, not for the fault of the ‘Grow More ¥ood"
caempsign or of the Department presided over by my Honourable friend, Sir
Jogendra Singh, nor because the landlords in certain parts did not co-operate,
but because the weather conditions which are an inevitable factor in Indian
production created this disastrous' result. Sir, will Honourable Meprers be
surprised to hear that there was a diversion of a little over five million acres
of land from short staple cotton to maize and millet? It was the greatest
result which has been achieved by the ‘Grow More Food' campaign, namely,
the diversion from a crop which was not necessary, which was not a food
crop, to a crop which is a food crop. Under maige and millet,~—there was &n
increase of about 7 million acres with a yield of 8-7 millions more, whereas
5} million under short staple cofton was diverted to food crops. As regards
the ‘Grow More Food' campaign, 1 tind that some of the Bengal Members
said that this is very weak. I do not wonder, but I think those who come
from the U.P. and Bihar, and Madras and Bombay, will support me that
these provinces made very comprehensive arrangements right from the end of
last year to encourage more vegetable production. Not only that, but if
anybody is interested, 1 shall be able to tell him the total amount of money
which the Government of India has paid to these provinces with a view to
increasing vegetable production.

Several questions have been asked as to import of more food grains. 1 can
assure Honourable Members that the question of getting imported food grains
is being. vigorously pursued. I am not able to say now, because we have not
been able to know definitely, but let us remember that even supposing that
we are able to get an assurance that we will get more imports, it depends
upon various factors, shipping difficulties, the danger of the sea, distance.
And it cannot be immediately available. It will take at least 2 months or &
months even if we are able to secure crops elsewhere just .now. That is no
solution of the immediate problem. The solution of the immediate problem
must be explored somewhere else. That may be a solution for the future, but

this much T can say that the question has been vigorously taken up for some
time past.

1 have been asked as to what my plan is. I have made it clear that the
Long Range Planning Committee will soon recommend to us measures that
should be taken,—and the Long Range Planning Committee is constituted
not only of those persons who have actually tackled this problem but non-
officials who are interested in the general economic problem of India. We
are awaiting their report. - The Food Conference was called on the 5th, 6th
and 7th July, and at that Conference we decided about the immediate prob-
lem and the immediate programme. Here may I say that, as a result of
‘that Conference, we have settled on a programme of supplying one million
tons of foodgrains within the next few months, namely, from August to April—
rice, maize and millets from August to November, and wheat from now up
to March-April.  And out of .926,920 we had allotted 441,000 tons to Bengal
only. Considering that we have to meet the needs of provinces like Bombay,
Travancore and Cochin, Madrar and even other provinces, it cannot be said
that we have not done our best to give a sufficient quota to Bengal within
the supply as may be available to us. Several questions have been asked und
particularly by my Honourable friend, Dr. Banerjea. It is very difficult to
answer a question when. he says an' individual Member of this House is pre-
pared to sell a lakh maunds of wheat to the Government of Indis. But
generally T can say that as soon as we introduced the scheme we have
been asked by a number of persons who are anxious to make a little profib
at the cost of the provinges in deficit. We have been asked whether they
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cannot take wheat to Bengul and sell it there. We said, if you arrange with
the Government of Bengal and if the Government of Bengal accepts it—the
quota of Bengal is 441,000 tons—we will give facilities for any food grains that’
anay be available from any source. We have therefore authorised each pfo-
vince, to negotiate if necessary with the surplus provinces. May I here.
ackpowledge the fact that the Punjab Government has vigorously taken it up
.and I have just beard about two days ago that they are considering what
more rice, apart from the revised basic quota, can be' given to Bengal. I
acknowledge also, whatever may be our difficulties, we would have been no-
where but for the part which the Punjab Government and the Sind Govern-
ment have played in this matter. The whole situation would have gone
completely out of hand if these two Governments had not given us the grains
which they have supplied. My Honourable friend, Sardar Sant Singh, also
reterred to an individual case. I wish Honourable Members would refrain
from making statements of that character, becsuse the facts are these. A
gentleman from Delhi had about 1,000 tons of damaged bajra and we were
not prepared in view of the transport difficulties to send that damaged bajra
t0 Calcutta, when we can send good bajra there. We have just given him per-
mission that he can send the damaged bajra to some other place where they can
mix it with other foodgrains and use it for human purposes. Where we can
.get good bajra we could not possibly allow the damaged bajra of my Honour-
.gble friend’s client or of anybody else. May I also say that he wanted a
price’ which the Government of Bengal was not willing to pay?

I have been asked a question about the future. As I said before, we
-are meking all possible arrangements. But our experience has told us that
unless all arrangements are complete and then only our policy is declared,
there is a danger that speculators may take advantage of the position and
try to make the best out of the policy of the Government to take action. If
there had been no publication that free trade was going to be introduced, »
certain number of people would not have gone suddenly to other provinces to
purchase as much as they could, knowing that free trade would be introduced.
I am, therefore, reluctant to speak anything as to what our programme is
but 1 can assure you that we are doing our best. Speaking for myself, this
may not be a legislature which ig called a Parliamentary responsible legisla-
‘ture but I belong to this country. I was born in this country and I shall
«die in this country and my sympathies will always be with those brethern
and sisters of ours who are suffering today. .

_ Bir, it is not necessary for me to refer to the story of- what things have
been done in England. As has been pointed out, the very staff is such that
they have been able to tackle this problem. Is it known that in England it
was not in 1989 but long before that, in November 1986, that the President of
‘the Board of Trade set up a department for the purpose of the control of
foodgrains. In spite of that, rationing measures could not be introduced in
England till the 8th January 1940. In view of that, I do hope that people
-will realise the difficulties of introducing rationing measurgs. My friend, Dr.
Banerjea, says ‘Why not declare Bengal a famine area. Why not distribute
graing’. Somebody said, ‘Not money but food grains should be distributed’. It
is all very easy to say that. I ask Dr. Banerjea today ‘Will he go to Bengal
and take charge of the distribution? Will he do it’ .

Dr. P. N. Banerjea: So far as the Famine Code is concerned, there is a
‘method laid down in the Famine Code.

The Honourable Sir M. Azizul Huque: ] am speaking from experience. I
‘had once to administer the Faming Code. I have arranged myself the admi-
nistration of the famine aress in o district and I know every bit of the work.
I say that it is extremely difficult to arrange -for famine relief on a vast scale
for the whole province of Bengal. It is not an easy proposition and do remember
‘that in the Government of Bengal there are men who have their interest in the
-g0il, who are really determined to see that everything possible is being done. It is
no use criticising them and saying ‘Why has this not been done and why has
‘that not been done in this province or that province’, without knowing fully
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well the difficulties under which those provinees suffer. If tomorrow a ration-

ing measure is to be introduced, supplies must be first assured and that is a

question which must be the kernel of all our efforts, namely, how to bring

suPplies.

Dr. P. N. Banerjea: That was my suggestion.

The Honourable S8ir M. Azizul Huque: I know that was your suggestion
and there are other suggestions but I say that all these suggestions are some-
times washed away by the flood of the Damodar. It is the Damodar flood that
sometimes stands against in spite of all our suggestions to the contrary. That
is & factor that has to be taken into consideration, not by Dr. Banerjea on the
floor of the House, but by the responsible Government of the province Which
has to administer the rationing measure. They are in the midst of the most
difficult circumstances. I have not agreed with them in meny matters, but I
can say this much that there is a determined wish on the part of the Govern-
ment to tackle this problem as best as they can. I may not be as intelligens
as Dr. Banerjea.

Dr. P, N. Banerjea: You may be more intelligent.

The Honoyrable Sir M. Azizul Huque: It is, therefore, not necessary for
me to reply to many of the suggestions made on the floor of the House,
because the time will come when the House will get an opportunlty to discuss
all these measures. This is the tine to find out how we can bring more sup-
plits to the provinces. That is the main problem. The transport problem,
the distribution problem and every other problem depend on whether we can
bring feod grains to the provinces.

Dr, P. N. Banerjea: We are sll agreed on that point.

The Honourable Sir M. Azizul Huque: I hope you will agree only on that
for ‘the time being. I will hear your suggestions a little later when you and I
will no longer see the spectre of dead bodies. I will be prepared to meet every
point when the situation has improved. '

1 am sometimes surprised when 1 find that even when undeniable facts
are placed they are not taken note of by some Honourable Members of the
House. My Honourable colleague, the Honourable Sir Edward Benthall placed
before you the position- that in spite of the difficulties that have been placed
o) the whole transport organisation, due to war conditions, in spite of the
fact that there had heen a fltood which has dislocated traffic in certain areas,
Calcutta has been supplied, with at least one. pound, and for the last few
days with more than a pound of food grains from North India and it is not an
easy proposition in these days to organise the purchase in the Punjab and to
transport the stuff to distant Bengal. That fact should not be forgotten by those:
who think that we have brushed aside the question of Bengal in two sentences.
Then, Sir, there is one mistake of fact and that was made by Mr. Neogy
‘who is usually nccurate with hir figures. He said that only 39,963 tons had
been supplied to Bengal. That is not a fact. A

Mr. K, 0. Neogy: T quoted from the Honourable Member's reply to my
question. o b

The Honourable Sir M. Arzizul Huque: [ am not concerned in this House
whether the statement was made by any Honourable Member or not. I am
only concerned with the actual facts and T know it is not a fact. It is 158,943
instead of only about 40,000 which the Honourable Member quoted. This is.
the quantity that has been supplied to Bengal in the laat few months,

Mr. K. 0. Neogy: The inaccuracy is not mine.

The Honourable Sir M. Azizxul Huque: My friend, Mr. Sant Singh spoke of
the 8Sind Government making a profit. I wish he would not interfere with
the responsibility of the provinces. After all, the Government of India on the

fullest consideration of all the circumstances felt that it may be permissible:
| ' ) : S0
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for one province to make a little profit with a view to keep the all-India prioe
in’ a’ stabilising factor. If I know that one province has been able to keep’
the price of wheat at a fairly low level in that province, it is not my concern
or that of the Government of India to interfere with their discretion, even
“though they may make a little profit. It will be the responsibility of the
Provineial Legislature to find out as to why the agriculturists are not getting
the benefit out of it. Taking the standpoint of all-India, I say there are diffi-
culties. I do not say that there is not another side to the picture but I think
that the picture has been fully considered and on a consideration of all these
factors I thought that I should explain to Mr. Sant Singh that probably a little
less interference with provincial responsibility in these matters is better in the

. interest of everybody.

1 am not sure whether his complaint about the control of sugar comes
from the same client who tried to sell bajra but in any case I do hope that
mutters of this kind will be brought to the notice of the Department by the
Honourable Member and speaking on behalf of the Food Department, including
the sugar section, I can assure him that any complaint of that nature will be

fully investigated.

Sardar Sant Singh: Thank you.

The Honourable Sir M. Azizul Huque: I do not think I have the strong
foot of my Honourable friend and I do not want to stray in that line but I do
feel that when my friend discussed the question of Australian wheat being
replaced he was not aware of the whole Indian economic position at that time.
At that time, when the wheat camé, we had a million tons surplus in the Punjab.
At least, at that time, I am frank enough to admit that we did not consider
that, as a long range policy, storage is a necessary element with a view to keep
trark over the future situation. '%obod_v could anticipate events and in spite
of all the eloquence of my friend Dr. Banerjea I found throughout his speech
in February last not a single reference that the Bengal situation is going to be
out of hand. He was a distinguished Professor of Economics. He knows all
the facts and vet he did not anticipate in the least manner. He did not even
refer to Bengal then. Surely, you cannot blame the Government of. Indis
"if they also could not anticipate. We have to learn the bitter lessons of life.
The history of a country is created by & series of little incidents which play their
part. Sir, it is not an easy matter to frame a programme but it ig quite easy
to ‘criticise as to why Singapore has fallen after it has actually fallen but not

before.
Dr. P. N. Banerjea: Government ought to have better information than the

non-official Members.

The Honourable Sir M. Azizul Huque: I thought the Members of the Lefis-
lature are'also free to get any information they required. If my learned friend
would require any facts relating to economic statistics, I can say not only on-
hehalf of, the Food Department but on behalf of every Department of the Gov-
ernment of India that they will always be prepared to place them at his
disposal. In fact, T was reading very carefully Dr. Banerjea’s speech in Febru-
ary last., T find it can almost he placed in parallel lines with today’s speech.
The only new feature of his speech todav is the question of referring to, the
arbitration of the President of the United SBtates of America, Russia and” China.
T .cannot say how it can be done but I will certainly pass it on to the Honourable
Member-in-charge either of the Home Department .or -of the External Affairs
Departmant for necessarv action in the matter .

~ Dr. P. N. Banerjea: Are you:prepared to face that tribunal?
' e Honourable Sir M. Azigul Huque: When. I have faced Dr. Banerjes, I

éan face anybody in“the world., . S 5 _
R do not think it is necessary for me to take the time of the House any
mare, gixeept: 4o, fouch. upon thq-w.a,qt}on -about the .ideal’ tationing. 'I'doe” hope
thaf Merobers. will -realise thut it: ix.ealenlatéd mccordmg to:a~vrinchile by -eien-
tists. "Tust as the complexion and the features of men differ, o every man
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has his own notion of that ideal rationing. There must be some supple-
mentary food added to it. When we say an ideal diet of one Ib. or 1} lb.,
we admit that one is not dependent on that only. He has to take vegetables,
he has to take fish, he has to take meat and milk and so many other things.
We take all these things into consideration when we call it an ideal rationing.
(Interruption) Sir, there are strong objections on the meat side as to why I
mentioned the name of fish, '

Dr. P. N. Banerjea: Being a Bengali, you are more interested in fish than in
meat. . ' -

The Honourable Sir M. Arzizul Huque: ] am interested in both and I have
also suffered from chillies and tamarind too. That is my explanation of the
ideal food. As I said, it must not be understood to consist of foodgrains only.
As my friend knows, these things are calculated in different ways.

- To eonclude, Sir, we have done our level best to keep control over the
situation, but we cannot contend against factors which are uncontrollable. 8till,
at the risk of a bad simile, I will say that even when we are almost on the
print of drowning in the mid-stream we are still contending against it. When
we find that the despatch programme of 120 wagons a day was washed away
by floods in one night, it is contending almost in mid-stream. We have to
find out as to how to tide over the situation. I can assure you that expert
advice as to whether the wagons could be diverted by the B. N. R. or by
B. N. W. R., was at the disposal of the War Transport Department and to
the best means of carrving goods. 190 wagons are really going now every day
for the last two weeks and we are sending different kinds of foodgrains.

Mr. Hooseinbhoy A. Lalljee: A few for Bombay also.

The Honourable Sir M. Azizul Huque: I can assure the Honourable Member
that we have done as much as we can for the Bombav people and it is estab-
lished by the fact that todav with rationing, everybody does not utilize the ration
card and no difficulty has heen felt so far.

Mr. Hooseinbhoy A. Lalljee: Tt i= not quite correct.

The Honourale 8ir M. Axizul Huque: It is a fact that everybody is aot
taking . . . .

Mr. Hooseinbhoy A. Lalljee: There is something else.

The Honourable Sir M. Axizul Huque: I will leave it to the Bombay people
to say what that ‘‘something else’’ is. Anyway, the situation in January was
8o desperate that my friend knows that the Governor of Bombay had to come
in a hurry to Delhi and special trains had to be arranged for sending grains.
But todoy T am glad to say there has not been one complaint from anybody on
the Bombay side that the Bombay situation is not under control. And T do
hope and pray to God—and T think it is the Providence only that is the last
comfort of everybody—that the situation in Bengal will also be under similar
control at no distant date.

Nawabzada Muhammad Liaquat All Khan: May I ask a question from the
Honourable Member? The Honourable Member hps referred to the gquestion
of imports and has stated that it will take two or three months . . ., :

The Honourahle 8ir M. Axizul Huque: I said it must take a little time.

Nawabzads Muhammad Liaquat Ali Khan: But the requirements are imme-
diate. May I find out what is the view of the Honourable Member regarding -
the suggestion which was made that to meet the present situation the Defence
Department may be asked to lend foodstuff and when you import some, it may
be given back? . : ’

The Honourable 8ir M. Axizul Huque: I say this with gratitude to the. Aymy
Department that there have been several occasionh in Calcutte and: other pisaes
when the Army Department lent their stock of Wheat and other commpdities
for ;iv:ili;n’mumpﬁon. i . .

. Dr.'P. N. Banerjea: May I agk one question? I referred to two. inghsnces
and cne of ‘them waé in whioh a Mvn'hg‘ot -ﬂ?‘ﬂm&e is conperndd, mamely,
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my Honourable friend Mr. Abdullah. He is willing to place at your disposal
a certain quantity of wheat.

The Honourable Sir M. Axizul Huque: I would like to know the exact
amount. It is no use saying a ‘‘certain” quantity’’. I want to-know if he has
got physical stock, and, if so, how much and at what price? If he will report
that tomorrow to the Department, I can assure you that within 24 Wours steps
will be taken for its purchase.

Dr. P. N. Banerjea: Then, there is another suggestion. The Merchants’
Association of Lahore are wxlhng to place at the disposal of Bengal 2} lakhs
of bags of rice immediately. Will you take them over?.

The Honourable Sir M. Arizul Huque: That question has been before us
and in the last Conference which was held on the 5th, 6th and 7th of July.
We permitted each province, if necessary, to go to another province where
there is a surplus and to get graing by private negotiations. On behalf of
the Government of Bengal, a member of the 1. C. 8., who is the Wheat Commisi-
gioner, is actually at Lahore today not only to look to the transport question
but also to negotiate with the Punjab Government whether, subject to the basic
quota and subject to the commitments of the Punjab Government, more
surplus grains can be available. I can say that so far"as we are concerned we
will always give the fullest assistance not only to the Government of Bengal
or the Government of Bombay but to: everv Provincial Government if they are
in deficit to go to any other province and find out the grains and, if possible,
to make the necessary transport arrangements. ‘But there is a danger‘ and I
hope my Honourable friend Dr. Banerjea will realise that supposing the people
from Madras go to the Punjab, the people from Bombay go to the Punjab,
the people from Bengal go to the Punjab, the people from TU. P. go to the
Pun]ab because it is a surplus Province, it will again create economiec disloca-
tion. That is why we have to carefully watch what Province should or should
not be allowed and in what circumstances. I cen assure you that we will
certainly not do anything which will not faclhtate the supply of grains to deficit
aress.

Dr. P. N. Banerjea: That is exactly why T suggest that the Government. of
India should take the matter in hand and negotiate with the Provincial Gov-
emme{nts and take charge of that food and make it over to the Province of
Benga!

The Honourable Sir M. Azizul Huque: I hope my Honoursble friend will
realize what he means. bv taking charge of food.

Mr. President (The Honourable Sir 'Abdur Rahim): The debate on the
motion is now closed. The Assemblv will adjourn till tomorrow.

The Assemblv then adjourned till Eleven of the Clock on Wednesday, the
11th August, 1948.
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